
THE

COUNCIL OF STATE DEBATES

V olu m e i, 1935

(itih February to i^ih April, 193$)

MNTH SESSION
OF THE

THIRD COUNCIL OF STATE, 1935

PUBUBHCD BT M aMAOCR OF PtTELICATlONa, DfLHT.
PKIHTID BT THE MaNAOCR, OoVIENiaMT OF INDIA PbXSS, NBW DIUU.

1036.

Wednesday, 13th March, 1935



t il )
m a a v , W b  m n u n r  10S5-«om 2.

Indim Natusalization (Amendment) Bill—Considered and paned .
Cinematograph (Amendment) Bill—Conaidered and passed . .

Thonday, 21st F^broaiy, 1985—
Questions and A n s w e r s ................................................ • .
Election of four non-official Members to the Standing Committee on

g r a t i o n ......................................................................................
Nominations for election to the Central Advisory Council for Railways
General discussion of the Railway Budget for 1936-36 .  ̂ .

Monday. 26th Febmary. 1985 -
Questions and A n s w e r s ...................................................................
Resolution re reduction of British soldiers in India—^Negatived .
Resolution re Government of India and State Railway Presses—^With 

drawn
ResoluHon re advancement of loans on the security of postal insurance

policies—W ith d raw n ......................................   . .
Resolution re inquiry into conditions of horse-breeding oolooista—With

d r a w n ......................................................................................
Resolution re import of foreign rice—Moved . . , .

WednMday, 27th February. 1 9 8 5 -
Member Sworn ......................................................................................
Questions and Answers . . . . . . . .
Short Notice Questions and A n s w e r s ................................................
Statement laid on the t a b l e .........................................................
Election of six non-official Membeitt to the Central Advisory Council

for R a i l w a y s ............................................................................
Resolution re import of foreign rioe—^Adopted . . . .
Resolution re education of the electorate and preparation of electoral rolls 

etc.—^Withdrawn
Resolution re accommodation in the Western Court for Members of the

Legislature—Withdrawn
Resolution re legislation for the compulsory mixing of alcohol in motor

spirit—N e g a t i v e d ...................................................................
Parfti Marriage and Divorce Bill—^Motion for reference to Joint Select

Conunittee. a d o p t e d ...................................... ......... . .

Thnxiday. 28th February, 1985—
Presentation of the General Budget for 1936-36 . . .

Saturday. 2nd March. 1 9 8 5 -
Questions and Answers
Short Notice Question and A n s w e r ................................................
General discussion of the General Budget for 1935-86 . , .

Thursday. 7th March. 1 9 85 -
Questions and Answers
Statement laid on the table . . . . . .
Resolution re continued protection to wheat growers in India—Part fa

—Adopted; Part (6)—Negatived. . . • . .
Resolution re building up of an Indian Mercantile Marine—Adopted
Madras City Hindu Temples Bill—Motion to introduce, adopted .
Resolution ft  sstabliBhmant of an Industrial Council-^Kegatived . 
Statement of B u s i n e s s ..................................................................

Paqxs.
221^23
223—82

236
235

23^81

283—88
28»-^ll

311—25

326—28

328—33
333

336
336—36
336—37
337—38

338
389—57

367—67

368—72 

372—80 

381—82

383—89

391—93
893—94

394—463

465-^S
468

469—82
#82—601

601-02
608— 18

51S



Paoss*

U tb natch. 1 8 8 5 -
Member Swom • . • • • • • • ' • • •
Questions and A n s w e r s ............................................................................ •‘*18— 18
Statement laid on the t a b l e ...................................................................618—21
Resolution re unemployment—^ N ega tived ................................................521—4 j
Resolution re recruitment of all classes to the Indian Army—Negatived . 641—68

I Resolution re establislTknent of a ministry of oommunicationa—Adopted . 668—71
Resolution re damage caused by the Salt Range and Khewra Salt Mines

to ctdturable lands—Moved 671—74

Thwtdaj. 14th March. 1986-
I Aligarh Muslim University (Amendment) Bill—Motion to introduce,

a d o p t e d ................................................................................................ 673
Resolution re enji^tment of the Sayyid community in the Indian Army—

Withdraw^n . . . 674— 86
Ballot for the election of three non-official Members to the Standing Com­

mittee for Roads . . . . . . . . , 686
Ballot for the election of two non-official Members to the Standing Advi­

sory Committee for the Tndian Post« and Telegraphs Department. 685
Election of two non-official Members to the Standing Committee for the

Department of Commwoe . . . . . . . . 686

 ̂Hooday, 18tlr March, 1986-­
Questions and A n s w e r s ................................................................................ 687—88
Result of election to the Standing Committee for Roads . . 688
Result of election to the Standing Ad\nsory Committee for the Indian

Posts and Telegraphs Department . . . . . . 688
Resolution re damage caused by the Salt Range and Khewra Salt Mines

to agricultural lands—Negatived . . . .  . * . 689->’-*d0o
Reaolution re steps to check the increase in population—Negatived . 601—20
Resolution re recsiiitment of Indian Medical Service officers by open com­

petitive examination in India-r-Negatived . . . . . 6S0—38
Indian Milch Cattle Protection Bill—Motion to introduce,, adopted . 638—30
Resolution re financial condition of Assam—Withdrawn . . . 039̂ —40
Madras City Hindu Temples Bill—Motion to circulate, adopted . . 640—41

Thursday, 21il March, 1986—
Questions and A n s w e r s .....................................................................................
Short Notice Questions and Answers . . . . . . , 644—48
Aligarh Muslim University (Amendment) Bill—Considered and pasmd . 640—60
Reaolution re non-ratification of the Draft Convention for the regulation

of hours of work in automatic sheet-glass work^Adopte . . 660__64
Resolution re non-ratification of the Draft Convention ensuring benefit

or allowances to the involuntarily unemployed, etc.—^AdopM . 664__66
Statement of B u s i n e s a .............................................................................

Mday, 89(h lltroh. 1986-
Member Sworn ............................................................................................... 007
Questions and A n s w e r s ............................................................................ ...............
Valedictory speeches in connection with the retirement of the Honour*

able Khan Bahadur Mian Sir JTaal-i-Huaain......................................  079—88



t 1

Mon<taf. 8tb April, U 85—
Members Sworn . ^ ..........................................................
Questions and A n s w e r s ..........................................................
Bills passed by the Legislative Assembly laid on the table .
Message from His Excellency the Governor General . .
Indian Finance Billlaid on the t a b l e .......................................
Message from the Le^'sUtive Assembly . . . *' •
Motion re Nomination of Members to serve on the Joint Committee to

consider and report on the Parsi Marriage and Divorce Bill—^Adopted
Statement by the Honourable the President on the future course of busi­

ness .........................................................................................................

Wednesday. ICth April, 19S5—
Questions and A n s w e r s .............................................................................
Motion for Adjournment re refusal of the Government of India to hold a

public enquiry into the Karachi disturbancee—Leave to move, grant­
ed ......................................................................................

Statements laid on the t a b l e ................................................
Bills passed by the Legislative Assembly laid on the table .
Indian Tariff (Amendment) Bill—Considered and passed .
Indian Tea Cess Amendment Bill—Considered and passed .
Motion for Adjournment re refn«al of the Government of India to hold a

public enquiry into the Karachi disturbances—^Termiiiated under
^me limit . . . . . . . . . . .

Thunday. 11th April, 1 9 8 5 -
Members Sworn •
Indian Finanee Bill, 1935—Motion to coMider, not eonctuded . .

ToMter, le a i April, 1085—
Questions and AnsWeni . ...................................................................
Motion for Adjournment re inquiry by tribunals into the e<Miduot of Gov- 

emment officials— L̂eave to move, disallowed . . . .
Indian Finance Bin, 1935—Considered and passed . . . .

Wednttiday. ITtb April 1986—
Short Notice Questions and A nsw ers.........................................................
Motion for Adjournment re communal riots during Mohumim—rPwailow

ed . . . . . .  . • • * •
Salt Additional Import Duty (Extending) B U I -  Considered and pasted . 
Indian Mines (Amendment) Bill—Considered and passed . . -
Motion re expression of loyaltjr and devotion to His Majesty the King-

Emperor on his Silver Jubilee—^ A d t ip te d ......................................

PAusa.

689
689—92
692^9«

693
693 
698

694 

694^700

701—0

702—03
703—09

710
710-38
738—43

743—66

767
767—826

827—32

832—34
831̂ —90

891—97

897—98
899^m
903—06

906—09



COTJNCIL OF STATE.
W^keaiay, 13th ManA, 1935.

Tb« Cooncil met in the Council Chamber of the Coimoil Houee at Eleren
of the Clock, the Honourable the President in the Chair.

MEMBER SWORN:

The Honourable Major-General C. A. Spraweon, C.I.E., K.H.P. (Govern­
ment of India ; Nominated Official).

QUESTIONS AND ANSWERS.

R slbasb  or Vixnvj; J aw ah ak  L al  Nbhbtt aitd othbb  C^tel D isobbdixkoii
P eisonbbs  on the oooasion or the  Sil te r  J ubilee  Celebrations.

7 K , B D N O i i » A i p J i  R ai B aha ôpb  liAiA. MATH][J1̂ A PRASAD
MEH^QTRA ; Will Govfimment be pleased to state wheth» they intend
toii^aae Pandit Jawahu Nehru (uxd other dyil diaobm^Qpe pri^oen
on the occasion of the Silver Jubilee of His Majesty the King Emperor ?

Thx HoNOtrsABUi Mis. M. G. HALT/WTT ; Government have decided
that grant of clemency to prisoners in the form of release and remissions o f
senteBoes riionld not form part of the eelebrations in connection with the
fertiicoming Silver Jubilee of His Majesty the King Emperor. The release o f
the prisoners referred to does not therefore arise.

13'Ut  E zp b b ss , E ast I n d iak  R a il w a y .

72. The HoNouaABLS R aja RAGHUNANDAN PRASAD SINGH:
(a) Is it a fact tha4< 13-Down East Indian Railway Express arrives
Hathras Junction at 3-33 A.U.?

if>) Is it a fact that there is a Bombay, Baroda and Central India tvain
leaving Hathras carrymg passengers for Agra Fort, Muttra, Brindaban and
other places of pilgrimage at 3-43 a .m . ?

(c) Have Government re«sived,/4 od do they propose to take any
aotion on representations that passengers arriving by the East Indian
express, and desiring to proceed by the Bombay, Baroda and Central
In^a train often fail to catch the connection t

TIbb H okotoable Sra GUTHRIE RUSSELL : (o) Not 13-Down, but 
13-Up.

(6) Yes, but the traii terminates at Agra Port.
(e) Government have not received any representation.
I am, however, sending a copy of the Honourable Member’s question to

tiie Agent, Bombay, Baroda and Central India Railway, for consideration.
( 6 1 3  ) A



RxSBABGHBS BIADB BY THB IbCPERTAL CoTTSOIL OF AoRXOULTUBAL BbSBABOH 
IK THB FIELD OF InBIAN AgBIOULTUBAL ^PbODUOB.

78. T he H onourable R a ja  RAQHUNANDAN PRASAD SINGH:
(a) Ib it a fact that the Imperial Council of Agricultural Research have made 
several researches in the field of Indian agricultural produce ? If so, will 
Qovemment be pleased to lay on the table a list of such researches ?

(6) Will Government be pleased to 9tate what steps they have taken so 
4r to make the results of such researches known to the village agriculturists ?

(c) Do Government pr<^se to print the results of such researches in all 
the principal vernaculars o f  the country and distribute them free to all the 
villages in India through the agency of zemindars and other suitable Govern­
ment agencies concern^ ?

(d) Have Government ever circulated to the viUages the results of 
such researches printed in vernaculars ? If not, why not ?

(e) Will Government be pleased to state whether the Imperial Council of 
Amcultural Research was established solely for the purpose of educating the 
viUage agriculturists about producing better crops both in quantity and 
quality ? If so, what measures have they adopted up till now since the 
creation of the Council in broadcasting the results of their researches ?
\l

T he  H onoubable K han  B ah a d u r  M ian  Sib  FAZL-I-HUSAIN :
(a) Yes. A list of the schemes for which grants have been made by the Coimdl 
is  available in the library of the Legislature. Further details will be found in 
t&e annual reports of the fcouncfl, copies of which are regularly placed in the 
Library.

(6), (c) and {d). The results are published in the three journals issued by 
the Imperial Council o f Agricultural Research. Vernacular pamphlets describ­
ing th» results o f agricultural research are freely issued by provincial agricul­
tural departments. The Council Issued vernacular editions of its bulletin on 
locust control.

(e) No. The principal objects of the Imperial Council of Agricultural 
Research are defii^  in its memorandum of association, a copy of which is 
available in the library. The results are made available in the English 
Unguage by means o f the Council’s scientific monographs, journals and occa­
sional bulletins on special subjects. Necessary steps are taken by local Govern­
ments to bring the practical application of successful research work to the 
cultivatOT.

R esult on P ostal R evenues d ue  to reduced  ohabgEs on L etters , 
BTC., DURING 1984.

74. The H onourable R a ja  RAGHUNANDAN PRASAD SINGH:
(a) Will Government be pleased to state whether by the reduction of postal 
charges on letters during the year 1&34 the postal revenues have increased ? 
I f ab, what is the net increase in the revenue derived from this bwering of 
charges on letters ?

(b) Will Government be pleased to state the total revenue derived from
(t) the sale of one anna postage stamps including revenue and one anna 

envelopes from 1st April, 1934 to 31st December, 1934 ?
(ii) the sale of 6 pice postage stamps and 6 pice envelopes during 

the same period ?

8 1 4  COUNCIL OP STATE. [ 1 3 t h  M a r o h  1 985 .



WJll GovenunQnt bp ploased to state the revenue derived fromtlie 
sale oriBLVe jiioe envelopes from the 1st April to 31st December, 1933 ^

 ̂ T n  HokouEablb Mb. D. 6 . MITCHEIli: (a) As no s^arate acoount 
o f the sale prooeeds of envelopes or of stamps used on letters is maintained, 
it is impossible to give accurately the information required by the Honourabte 
Memb^. Bnumerations taken in August, 1933 and in August, 1934, would 
point to an increase of about 9 per cent, in the total traffic, much of which 
probably occurred in the half tola letter. Part of the increase was probably 
due to the lower rate, but part must be ascribed to the general economic 
recovery. When the reduction in postal rates was announced last March it 
was expected to produce a loss of about Rs. 27 lakhs, as it was assumed that 
about 80 per cent, of letters would come within the initial half tola weight. 
Special enumerations taken last July and November showed that, up till then 
at least, this figure was much too high. The best answer I can give to the 
H^ourable Member is t^at the introduction of the half tola letter for one axma 
has not caused any substantial loss or gain in the postal revenue of the current 
financial year.

(6) and (c). Government are imable to supply the information asked for as 
•no separate account is maintained of such sales.

- Thbottgb Train bbtwbbn Lucknow and Dblhi Mobadabab.
75. T h e  Honoxjbable M b . P. N. SAPRU : (a) Is it a fact that there 

ifl no through train betwee«i Lucknow ai:id J êlhi Moradabad 1
(6) Have Government received complaints that the absence of a through 

ttain betwera the two places referred to in (a) causes much inconvenience to 
the third and inter class passengers ?

(c) If so, do Government propose to introduce a through train ? If not, 
l^hy ? .

Thb Honoubablb Sib GUTHRIE RUSSELL : (a) Yes.
(6) No.
(c) Does not arise,

 ̂; B*MOviNa o f Intbb and Thibd Class Compabtbibnts between Lucknow 
AND Delhi via Mobadabad. ;

76. The Honoubable Mb. P. N. SAPRU: (a) Is it a fact that 
îll three or four years back some inter and third class compartments 

used to run direct between Lucknow and Delhi via Moradabad I
(6) Why was this practice discontinued ?
(c) Do Government propose to reintroduce the practice.} If not, why ?
The Honoubable Sib GUTHRIE RUSSELL: (a) A through service 

inter and third class bogie carriage was run between Lucknow and Delhi via 
Moradabad from September, 1928, and was extended to run to and fix)m 
Cawnpore instead of Lucknow from September, 1929 to February, 19S0.

(6) The running of the X5arriage was discontinued due to the traffic oflFerin 
not l^ing sufficient to justify its continuance.

(c) I am asking the Agent, East Indian Railway, to re-examine the positio ii 
with a view to the re-introduction of the previous arrangement if the figures 
o f  traffic now offering jufitify it.

-  QUBBT1QN8 AND, ANSWERS. 5 ^
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!ih>^iNo ov Chmo;i 6Tii‘
WIDA AKD iD-TTL-ftrirrAB HbljBAlTS.

77. Tse HoKOtnUBUS Raja CfBAZANFAR ALI KHAN: (a) Will Gor^ 
emmelill be pleased to state whether it id a fact that the Indian Civil Setî toil̂  
examinati^ in 1^34 was held on tlie days of Jumma-tol-wida and Id-iil«̂  
l^ttar which bdng impoHant fe^ivala of Mnfilims are gazetted holidays I

; (6) Is it a fact that a deputation of Muslims '̂aited on a ^i^h Goveriun'^t 
to protect against holding such examina&ns on hoHdayî  t If id,’ 

any assurance given by the said official to the deputationists ?
. (c) Is it a fact that the last Civil Service examinations were also held on

the same holidays, i.e*, Jumma-tul-wida and Id-ul-I^ttar ?
(d) Is it a fact that the Muslim press strongly protested against 

this practice and that several meetings were held and telegratns 
sent to His Excellency the Viceroy and the Members of the Executive  ̂
Council requesting their intervention in the matter? I f so, why was no­
attention paid to this agitation ?

Thb HoN'otTBABLB Mb. M. G. HALLETT : (a) The answer to the first 
part of the question is in the affirmative. Each of the two possible days otK* 
which the Id might have fallen was kept free until 2 o’clock in the afternoon. 
As regards the Jumma-tul-wida, it was not a “ closed holiday in the Govern* 
ment of India.

(6) A deputation waited on the Home Member in 19S4 and he agreed tcy
into the matter.

(e) Yes, bat arrangonents were again made to leave the two d&y0 on whldi 
the Id might fall free until 2-30 p.m.

(<f) I am prepared to accept the Honourable Member’s statefnetits as 
correct. Full consideration is always shown for the religious susceptibilities o f 
candidates of all communities in fixing dates for the examinations conducted 
by the Public Service Commission, but it is not possible to change the dates 
at a late stage without dislocating the arrangements for long drawn out exami­
nations like the one for the Indian Civil Service.

 ̂ T sz Honourable Ra^a GHAZANFAR ALI KHAN: Why were these 
two days, for the Jumma-tul-wida and Id-ul-Pittar, dedared as holidays by 
the Government ?

Thb Honoubablb Me. M. G. HALLETT ; I cannot say what the exact 
reasons are but I  presume they are observed as holidays following precedent*

T he H onotjeable R aja  GHAZANFAR ALI KHAN : Is it not because 
they are considered very sacred by Muhammadans that Government declared 
them as holidays ?

 ̂ 1!he Honoubable the PRESIDENT: Thai is a mere exprws^n of 
opinion.

Number OB' Glass Paotoeies in Inula..
78. T he  H onourable  R ai B a h a d u r  L ala  JAGDISH PRASAD : 

WiD Government be pleased to state :
(t) The number of glass factories in India, where they are situ t̂ec* 

and in what provinces ? .

cbdNCTL OF s ’TAfK. [1 8 th  M arch  1985^



(5) Whtoh of these glass factories are produoing sheet glass J
(m) The number of glass faotories in India which hare closed down 

<during the last five years, the kind of glass they used to manufacture 
4md the causes which led to the closing down in each case 1

The HoNOiniABLB Mr. T. A, STEWART : (a) I lay on the table a state­
ment showing details regarding glass faotories in India which were reported to 
be in existence when the Tariff Board enquired into the question of protection 
to the glass industry in 1932.

(6) So far as the Government of India are aware there is only one factory 
India, tnz., the United Provinces Glass Works, Limited, Bhajoi, which is

manu&cturing sheet glass. Another factory, viz., the Allahabad Glass Works, 
Naini, is, however, al^ equipped with a msu)hine for the manufacture of figured 
or ribbed sheet glass.

(c) The Government of India have no precise information on this point.

AND AK^WSBS.

'Statement showing the details oj glass factories in India, which were reported to be inexistence 
when the Tariff Board enquired into the question of protection to the Glass Industry in
m 2,

Punjab ̂
Tho Upper India Glaee Works, Ambala City.

United Provinces—
United Provinces Olws Works, Limited, Moradabad.
AUahabad Glass Works, Naini, AUahabad.
The Indian Glass Works, FirosEa'bad.
The Coronation Glass Woa^s, FiiV>eabad.
The P. M. J. P. Friends Glass Works, Firoeabad.
The Bhanai L|J GUiias W,Oi^ FiiHoz t̂iad.
The Hanuman Glass Works, Firozabad.
The Nisamuddin Glass Works, Firoaabad.
Kadir Bux Sikander Bux Glass Works. Firozabad.

Sk^iilbttd^ Glass Works, I^ozabad.
' ‘^ h a^ bu d^  I îwî ddin ^ass i^orks, F^o^abad.

Abdtii i^ahman Abdul GhaniOlass Works, Firozabad.
Ustad Karim Bux Glass Works, Firoz^ad*
Oaun Shanker Dau Dayal Glass Works, Firozabad.
The Lakshmi Glass Works, FirozabadL 
Bhure tiulsher Glass Works, Firozabad.
Vidya Ram Ram Swamp Glass Woiics, Firozabad.
■Bhajan Bihar Lai Magan Bihari Lai Glaee Works, Firozabad.
Mool Chand Mahandra Singh Glass Works, Firozabad.
Ram Ohand Rofliian Lai Glass Works, Firozabad.
Asa Ram Rati Rcpn Glass Works, Firozabad.
Panna Lai Ram PrakcMh Glass Works, Firozabad.
The Ganga Glass Works, Limited, Balavli.
The Krishna Glass Works, Hathras J unction.
!Ten other glass factories of which the details, are not available.



Bengal 01ab8 W<)rk«. Limited, Duin Dum Cmxitonmefit,
Oaleotta Gloss and Silieaie Works, Limited, Calcutta*
M. N. Mehta Glaes Factory, Calcutta.
Bharat Glass Works, Calcutta.
Hardeo GIms Works, Dacca.
The Para Glass Works, Ramraj-talla.
The Belighata Glass Ŵ 'orks, Calcutta.
Four other glass factories of which the details arc not available.

Bombay— .
Ogale Glass Works, Limited, Ogalevadi.
Paisa Fund Glass Works, Poona.
Kandivli Glass Bangle Factory, Bombay.
Messrs. Joosub Feennahomed and Company, Bombay.
The National Glass Works, Mazgaon.
The Central Bettle Works, Kurla.
The Bombay Glass Bevelling Company, Bombay.
Gomptipur Glass Works, Ahmedabad.
One other glass factory of whicli the details are not available. '

OentrcU Provinces—
Onama Glass Works, Gondia.
The Nagpur Glass Works, Nagpur.

Bikanir—
One c^ass factory of which the details are not avaOable.

HU Exalted Highneas the Nizam's Dominions—
One glass factory of which the details are not available*

thB bOi^NoiL OF 6TATB. [ 18th Maboh 1985v

STATEMENT LAID ON 'n iE  TABLE.

NuMBXB of LimiGENOUS Matck Faotobibs in  lin)IA.

Thh Honoxthablb Me . P. C, TALJiENTB (Pinanoe Secretary): Sir  ̂
I  lay on the table the information promised on the 25th February, 1935, liii 
leply to part (6) of the Honourable Mr. Jagadish Chandra Banerjee’s ques­
tion No. 48.

(6) A list of indigenous match factories in British India, together with as^Ltement 
i^owixig the provincial shares of the total revenue (excluding licence fees) coUeoted during 
the ten months ending January, 1936, is enclosed herewith.

List of indigenous match factories in India,

(Excluding those under the control of the Swedish Match Company. X 
Bengal—

1. Jalpaiguri Industries, Ltd.
2. Chattal Match Factory.
3. Jagannath Match Factory.
4. Tajmahal Match Factory*



BTATJBICWT LAXD .ON ^  TABLB^

5. Fraaanna Match Factory.
6. MursJiidabad Match Factory.
7. Pioneer Match Factory.
8. Bangia Diasalai Karyalaya.
9. Esavi India Match Manufacturing Co.

10. Dharamaey Match Co.
11. Rampuria Match Works.
12. Calcutta Match Works.
13. Calcutta Match Industrial Works.
14. Wazir Ali & Sons Match Factory.
16. Mohanlal Ramchandra Match Fjwstory.
16. Domoetic Match Factory.
17. Hydari Match Co.
18. Haji Abdur Razzaq Match Factory.
19. Nikunja Behari Mukherjee Match Factory.
20. Dayamoiee Chemical Works.

Madras—
1. K. Narayana PiUai*s Match Factory.
2. M. Ramaswamy Fillai*s Match Factory.
3. C. B. Kottandaraman Match Factory.
4. Vijaya Match Factory.
6. Swarajya LcJEshmi Indian Match Co.
6. Parbatipur Industries. ,
7. The Flower Match Works.
8. Shul.
8(o). Shunmuga Vilas Match Factory.
9. Krishnama Naidu’s Match Factory.

10. Money Match Works.
11. Karunambikai Match Factory^
12. K. M. Arumuga Mudaliar*s Factory.
13. Swan Match Factory.
14. K. A. Narayanaswami Mudaly Match Factory.
15. K. M. Balasundara Mudaliar and Sons Match Factory.
16. P. V. Parthasarathy Mudaly Match Factory.
17. Sarada Match Factory.
18. K. K. Doraiswamy Mudaliar Match Factory,
19. P. Natesa Pillai’s (Valangiman) Match Factory.
20. Jailaniya Match Factory.
21. Ahmediya Match Factory.
22. Somasundaram A Co. Match Factory.
23. Danalakshmi Match Factory,
24. Chenbagam & Co. Match Factory.^ ^
26. Thangamari & Co. Match Factory.
26. Ratna Vilas Match Company.
27. The Indian Match Co.
28. Gloria Match Co.
29. Chocker Match Co.
30. Lokambikai Match Factory.
81. Dhanam Match Faotory.
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32. Clkam Match Factory.
33. Smnifth Nadlar & Sons Match Factory.
34. Lakshmi Match Factory.
35. Mandiramurthi Match Factory.
36. Cuimiah Co. Match Works.
37. The East India Match Co.
38. The Emperor Match Co.
39. The Perumal Match Works.
40. Nazareth Swadeshi Match Works.
41. Quadiria Match Works.
42. Bula Match Works.
43. Minakshi Match Works.
44. Siriapushpam Match Factory.
45. Muruganandam Match Factory.
46. Pope the King Match Factory.
47. Barathamatha Match Works.
48. Palraj Match Factory.
49. Muruganandam Match Faetovy.
50. Thannuthu Match Factory.
^1. Industrial Home.
62. Sri Krishna Colour Matches.
53. Palghat Match Works.
54. Kerala Union Match Works.
55. The National Match Works.
56. Brilliant Match Works.
57. South Indian Match Co.
58. Vincent Match Co.
59. Ramiah Match Works.
60. Sivakashi Kaleswari Colour Matches.
61. Gnanier Match Works.
62. Bharathi Match Works.
63. Natarajan Match Factd^.
64. Rajendran Match Fact6^.
65. West Coast Match Co.
66. Henry Match Factory.
67. Kamala Match Factory.

Bombay—
1. Gujarat Islam Match Mfg. Coi
2. Visnu Match Works.
3. Bombay Match Works.
4. Kurla Match Works.
5. Swadeshi Match Mfg. Co. ^
6. Santa Cruz Match Works.
7. Central India Match Co.
8. Thana Match Works.
9. Chalisgaon Match Works.

10. Hindustan Match Works.
Punjab—

1. The Starlight Match Factory.
2. The Mahalakshmi Match Factory.
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1. Adaxnjee Hajee Dawood and Co.
2. Eastern Astatic Match 06,

Ccniral Province^^
1. The Amrit Match Factory.

United Provinces*^

Asaam ^Information not available.

Delhi

IAH of maich factories in India tmder the c^mtrol of the Swedish Match Company^

Bengal—
1. Western India Match Factory.

Madras—
1. Western India Match Co., Ltd.

Bombay—
1. Western India Match Co. (Ambernath Match Factory).

United Provinoee—
1. Western India Match Co.

Burma—
1. Banna Match Co. (Kanaung F^aetory). '
2. Burma Match Co. (Mandalay Factory).

I. The AssamMatchCo.jLtd.

"Statement ehoiving excise duty on maiohes {eaehtdiinff licence fees) teUected in each pr\ovmce 
during the periadfroni April, J9S4 JidiMWiry, 1936.

Excise duty 
collected.

Province. (Thousands 4>£
rupees.)

Madras .
Bombay .
Bengal .
United Provinces 
Punjab .
Burma* .
Central Provinces 
Assam .
Delhi . .

12,34
24.81
32,52

8,80
1.91 

28,«8
32

2.92 
7

Total 1.12,67

RESOLUTION RE UNEMPLOYMENT.

T he H onotthablb R a i B ahadub  L ala  JAGDISH PRASAD (United 
Provinces Northern: Non-Muhammadan): Sir, I beg to move tilie follow­
ing Resolution :

“ This Council recommends to the Governor General in Council to ta|ce adequate 
and effective steps to relieve unemployment in the country
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Sir, it is an undisputed fact that unemplpyment is rampant ia the country 

and the problem is assuming an acute form day by day. If there is any 
difference between the officicd and non-official viewpoints on this subject, it is, 
I believe, only about the extent to which unemployment prevails and not 
about its very existence. Even the Honourable Sir Frank Noyce, the Member 
of the Government of India for Industries and Labour, admitted the existence 
of this problem as lately as just a month ago in another place although the 
degree of unemployment might according to him vary with the different classes 
of people inhabiting the country. Sir, it is evident that thia problem of un­
employment is not only confined to our educated young men or to the middle 
classes but is also affecting the masses. In fact, we believe that it is even 
sapping the morale of the people and is becoming a source of danger to peace­
ful growth of the society. It is not unusual to hear of our young men putting 
an end to their very lives, than which there can be nothing more precious in 
this world, out of disgust and disappointment resulting from unemployment. 
It was only the other day that I rectd in the Hinduetan Times of the 10th in­
stant that, as a result of long unemplo3rment, a Bengah youth who belonged to 
a respectable family of Luc^ow in my province committed suicide by throw­
ing himself before an engine which p a s ^  over him. This is only a recent 
instance of a young man driven to exasperation but such examples are by 
no means rare. A majority of our young men after finishing their school or 
college career are faced with the problem as to what they should do in order 
to e^n a decent living. They are obliged to go from piUar to post and post 
to pillar in search of employment but no one is there to tell them a practical 
solution of their difficulty. Is it not a sad tale of woe with which we are all 
■o familiar and is it not but natural that under such a condition of things the 
people should look up to the State for a solution of the problem which is assum­
ing such gigantic proportions ? Tn 'Dedember, 1933 the Right Honourable 
Sir Tej BcSiadur Sapru in his Convocation Address at the Allahabad Univef- 
sity, the Honourable Sir Shadi Lai in his address at the Convocation of the 
Punjab University and Sir Sivaswamy Aiyer in his address at the Lucknow 
University, all about the same time with almost one voice dwelt on the grow­
ing menace of unemployment among the graduates and observed that the 
Indian universities should try to divert the youthful ener^es of the increasing 
number of graduates into more useful channels by giving them vocational 
education and a practical outlook, and one of them advised the State to give 
serious consideration to the economic development of the country and to 
measures leading to the establishment of new industries which might provide 
employment for our graduates. In December last Dr. Paranjpye in the course 
of his address at the Convocation of the Nagpur University obseired that:
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“  our educational eyetem has grown up bo far without any conscious planning” , and 
aaked, ** Does our education make its votaries unit for the practical side of life and fi 
them only for black>coated ocoupations where the openings are necessaxily limited

Then, His Excellency the Viceroy in his speech at the opening ceremony 
o f the Third Conference of the Inter-Universities Board held at Delhi last 
year spoke feelingly of the tragedy of unemidoyment among educated youths 
and referred to the fact as to how far technical, vocational and technologi­
cal education could afford a solution to this distressing problem. All tMs 
goes to show that the problem of unemployment is being felt very keenly at 
the present day.
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Now let us examine what the State is doing to tackle this problem. All 
that the Qoveniment of India seem to have done apparently is that they in­
vited two economic and statislacal experts, namely. Professor Bowley and 
Mr. Robertson from England to India in order to collect some statistical material 
on economic matters and these experts submitted their report to the Gov­
ernment last year. But what action the Government of India has taken on 
that report the public has yet to know. Secondly, Sir, the Government of 
India in January last circularised all local Governments and Administrations 
drawing their attention to two resolutions passed at the 3rd Conference of 
Indian Universities held in Delhi last year which recommended a revision of 
the present system of education with a view to render it more practical and 
useful so as to find a practical solution of the problem of unemployment, and 
inviting their opinions in the matter. But we have yet to luiow what prac­
tical steps the Government of India have taken to tackle the problem 
themselves as the custodian of the welfare of India’s teeminpr millions. Of 
course, it must be acknowledged to the credit of the Government of my pro­
vince that the United Provinces Government have appointed a committee 
under the CUiairmanship of the Right Honourable Sir Tej Bahadur Sapru to 
investigate the problem of unemployment among the educated classes in th€> 
province and to make proposals for its relief. This Committee is touring 
the province to ascertain both official and non-official public opinion on the 
subject. This action of the Government of the United Provinces is a step in. 
the ri^ t direction. But that does not in any way minimise the obligation 
which the central Government owe in this matter to the country at large. 
Because, Sir, after all the resources and powers of provincial Governments 
axe limited and a provincial Government cannot take all the steps that may 
be necessary to find a solution of the problem single-handed unless and until 
the measures taken by it are supplemented by a broader policy followed by 
the Government of India. For example, it may be suggested by some that the 
solution of the problem of unemplo3nnent lies in revising the present system 
of education so as to give it a vocational bias and make it less literary than * 
what it at present is and in a rapid development of our agriculture and indus­
tries, and it may be said that all these are provincial subjects. This is the 
view which I fear is quite likely to be taken up also by the benches opposite 
in order to shift their responsibility to provincial Governments in the matter. 
But, Sir, I submit that it is very important that such measures as provincial 
Governments may think fit to adopt in this direction must be supplemented' 
by the policy of the Government of India with the same end in view. Unless, 
for instance, the tariff and the currency and exchange policies of the Govern­
ment are directed to safeguard national interests, there cannot be much hope 
of any appreciable relief in unemployments For, the Government of India 
cannot escape the criticism that their tariff and economic policy is not un- 
ofben dictated by considerations other than the best interests of India, and 
yet these policies of a government are the determining factor in the fortunes 
of a country.

Sir, it is not for me to suggest to the Government ways and means to 
relieve unemployment, for it is the business of the State to find out such ways 
and means like the governments of other countries. But I can enunciate 
some general principles in this behalf which the Government can investigate 
and find out how far these suggestions could provide a workable solution of the 
problem. In my opinion, a big scheme should be evolved to form the basis 
of a five or seven-year plan of a sort of economic reconstruction which may 
raise commodity prices and increase the purchasing power of the people. What 
seems necessary is that there should be rapid development of our agriculture:
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and induBtiies and th  ̂ sa|yation mms to lie specially in the indufltriaiisatiaa 

•of the country. Cottage iodustri^ should be promoted whidi can be more 
within the means of the average classes. Facilities should be provided for the 
training of youths of the counS^y in all kinds of industrial pursuits, and Indian 
■capital and enterprise must receive all possible encouragement. The state 
and semi-state departments ought to make it a point to purchase, as far as 
possible, all their requirements from indigenous manufactures, and where 
they are not at present available in the country arrangements should be made 
by them for their manufacture here. And Indians should be recruited to all 
Gfovemment posts in a larger measure. The tariff and currency and exchange 
policies of the Government should be regulated solely in the interests of the 
country. Besides these, the Government should embark on a bold policy 
o f capital expenditure on productive ventures which can find much needed 
employment for the unemployed in the country, for, no programme of econo­
mic relief on an organized basis can be adequate without well-thought-out 
schemes of capital expenditure, particularly at a time when the Government 
^  India are in a position to borrow long t3rm money on a comparatively cheap­
er basis than has been experienced for a generation past. Schemes can be 
prepared, as suggested by the Committee of the Federation of Indian Cham­
bers of Commerce, for (a) agricultural land reclamation, including drainage 
Jtnd irrigation, etc., (6) slum clearance in certain cities, including subsidia^ 
liQUsing schemes and (c) road development on a more extensive and wider 
basis. Sir, it may be asked how such a loan should be repaid. To that my 
a^wer is : reduce your expenses and spare money to pay up the loan.

These are only tentative suggestions and are by no means in the nature 
^ f  any comprehensive proposals. It would perhaps be beiiter if the Qovern- 
meiit of India investigated the possibilities of these su^estions along wiih 
l̂ome propQS^ of their own wit)i a view to finding out an effective solution 

^  tihe problem for themselves.
Sir, it may be interesting to know that the United States of America has 

adopted, like other countries, measures for the relief of unei^plpyment, for 
the regulation of banking, of the investment n âxket and of the stock exqha^ge. 
Besides these it has adopted measures which are essentially new and have nqt 
been tried in other countries. There is, in the first place, an effort on a big 
scale to organise producers in industry and in agrici^tim so as to p^noit of 
some degree of economic self-govemmeiM}, having the control of Iŝ l̂ pur st^ad- 
afds and of prices and produotian among its principal aims. Then, there is 
^  effort to revive business activity, tp increaw the volume of buying,aoid to 
raise the commodity price level. In short, it is engag^ in a mm^^ effort 
to solve what the report of the International Labour (m ce calls

“  the basic economic problem tĥ kt now confroAtB mankind—the problem of develop­
ing an economic organisation tliat will enable the citizens of a modern state to buy frbxn 
one another what modem industrial methods enable them to produce

Outside the United States almost every important country has adopted 
■4sqj?̂ prehen8ive measures to deal with the economic crisis in the best national 
i^ rest.

Is it tpo much to hope that the Government in India would consider it their 
duty to do in the way of relieving unemployment what any national govern­
ment would have dpne under the present circumstances and what most na- 
etional governments are doing in their Qpui)Ljbî es to tackle this great problem ?

Sir, I move^
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Thb HoNOUBABut THK PRESIDJJUT : ftw lation moV'ed :

“  That this Council Tecc^fimends to the Govwnor General in C<iuneil to take adequate 
and effective steps to relieve unemployment in the country
Tb this Resolution the Hon<̂ ufftWe Raja Raghunandati Praaad Singh 
hM placed tWo amendtnents, bht the^ two ailhebdments are barred under 
the Standing Orders for not giving proper and tim^y notice. I am afraid, 
tiieiefore, I cannot allow the Honourable Member to move the amendments 
xmleas the Menlber in charge agrees to waive notice ?

T he  H onoubable  Mb . D. G. MITCHELL: No, Sir, I do not waive 
notice, as the amendments entirely alter the character of the original Reso­
lution.

T hb  Honoubablh the  PRESIDENT : I am afraid I cannot allow the 
amendments to be moved.

The Hojro'trÊ AB̂ E Sib PHIROZE SETHNA (Bombay : Non-MuhMn -̂ 
niadliti): Mr. President, I have listened with close attention to the speeoh 
m ^e by the Honotirable mover of this Resolution. The Honourable mover 
has said that it is an undisputed fad> that there are raany people withc^ut 

îiiiployment in this ootnitry and that that fact is admitted by all. The point, 
however, is, is u^nenliplo^ent in iM ia any greater than it is in many other 
pitrts of the wdrld which hAve been affect^ bŷ  the depression that has been 
pr^vailhife for the last few years ? We know that there is very consideraWe 
iMeiiploymeiit iii England and still more so in the United Stfiites of America 
in sj)ite of the efforts made by the Government of that country to relieve the 
situfiitidn as refeirred tb by the Honourable mover hSmself. It seems to me 
that it isi somewhat strange that in this country We always ask Government 
to do as much as they can for the public and the public themselves are not 
prepared to put their shoulder to the wheel. If we did more in that direction,, 
perhaps because unemployment is less in India as compared with other coun­
tries, our unemployment problem if not altogether solved would be much 
better than it is today. The solution lies to a great extent in what the mover 
himself suggested by adopting the recommendations made in their university 
addresi^s by such distinguished Indians as were named by him, namely, Sir 
Te] Bahadur Sapru, Sir Shiwii Lai, Sir Sivaswamy Aiyer, Professor Paranjpye, 
and last but not least, His Excellency the Viceroy himselt. Our system o f 
education is to be blamed. The Honourable mover himself admits that. That 
ought to be changed and vocational training should be given to a larger extent 
than is the case today. The Honourable Rai Bahadur Lala Jagdish Prasad 
referred to three or four convocation addresses. I believe we have about 18 or 
more universities in India. They go on producing—or may I use the word 
“ manufacturing —graduates» not at the rate of hundreds but by the thou­
sands. What hsrs been done to prevent this and divert our yoimg men to voca* 
tional training and to businesses in wliich they: might earn an honest living ? 
To that the public, I am afraid, do not devote as mudi attention as they well 
might. Sir, We depend too much on Government. If Government cannot give 
clerkships to the hundreds and thousands of graduates who are turned out 
every year, that is boxmd to lead to discontent, as it has done, and perhaps in 
some cases even to terrorism, a fact to which the Honourable mover himself 
has referred. Then again, there are many social customs which, if they do not 
have a direct bearing, certainly have an indirect bearing on the question of 
unemployment. I refer in particular to the question of early marriageB, very
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large marriage expenses and funeral expenses. If all these were attended to, 
perhaps a great deal of good will be dcme. There is yet another problem whioh 
I  think we shall have an opportunity ot discussing some days later when we 
in sid er the Resolution to he moved by xny Honourable friend on my right in 
tegard to how best to check the growth of tne population of this country. 
That also will help to a large extent.

What are the remedies whioh my friend has suggested t He has num e­
rated several. First of all, he wants Government to copy the Soviet five-year 
plan. He wants the development of cottage industries, he wants the estab- 
liAment of different industries. All this, however, to my mind, is not the 
duty of the Government of India but ot the provincial Governments. The 
Honourable Rai Bahadur Lala Jagdish Prasad observed that so far as his pro- 
vii ĉe was concerned, its Government is moving in that direction. If he makes 
enquiries in regard to the other provinces, he will find that they too are trying 
to do what best they can. But so much depends on tunds. As we all know, 
funds are not easily available in these days and we will have to wait till normal 
times in order to permit ot the undertaking of the different things which my 
Honourable friend has enumerated, including agricultural land reclamation, 
^him development, road development, etc. He thinks he has solved the 
problem to an extent by suggesting to Government that loans might be raised 
for the purpose. But loans cannot be raised for nothing. Even at the present 
low rate of interest, large sums will have to be provid^ for interest on these 
loans. Where is that money to come from ? It will come from the taxpayer. 
We complain in one breath that we are over-taxed. Our i|2mme*tax, as I 
observed the other day, is as high as in almost any other country W ring a very 
few. On top of that, we have surcharges which have been reduced oi3y by a 
third so far. Does my Honourable &iend contend that a further loan should 
he raised and the interest thereon be paid by raising the income-tax and super­
tax yet further ?

T he H onottbablb R ai B ahadttb L ala  JAGDISH PRASAD : No.

T he H onoubablb  Sib  PHIROZE SETHNA : If my Honourable friend 
says “  No let him give us a solution as to how to meet that expenditure.

T h b  H okoxtbab le  R a i B a h a d fb  L a la  JAGDISH PRASAD: Reduce 
your expenses, e.g.y military expenses.

T h e  H o n o u b a b le  S ir  PHIROZE SETHNA : My friend says, “  Reduce 
your expenses The military expenditure, in regard to which I am in agree­
ment with him and with others, might well be reduced substantially by a tew 
<5rores. But I do not laiow how you want the civil expenditure to be reduced. 
'{An Honourable Member : “  Reduce the pay of Government servants.” ) We 
-have lortunately not yet reached the days when according to Mr. Gandhi 
the Viceroy might be paid only Rs. 500 a month. We will not be able to get 
efficient men to serve on less than what they are being paid today. My iriend 
doubts that statement. Does he think that a Government servant is paid today 
any more than what a large commercial firm pays its senior men in charge 
of large and important departments? I say emphatically, “  No.'' I can give 
you instances of commercial concems which pay their officers even more than 
what the Government officers on the opposite benches get, and rightly so, 
l>ecau8e they prove their worth by the success of such concems as the result 
-of their efforts.

COUNCIL OF 8TATB. [1 3 t H MaRCH 1995.



' imBMJptoVMBNiP/ 62T

But, Sir, I must not digress. I started by saying that we must do tWbest 
we can ouraelves, and I regret to say thikt We are not dofag as much as we ought 
to. May I give you an instance of my own community ? We are a very Bmall 
community. Only about 15 or 20 years ago, it was the boast ot the Parsitf 
that there was not a single pauper amongst us. I am sorry to say that the case 
is very diiFerent today. There is very considerable poverty, and that poverty 
is duo to the existing depression. But the comniunity and its leaders are 
trying to meet the situation as best they can. Within the last few days, a book 
has been published—and when I say, in the last few days, I mean it was out 
from the press only last Saturday. I had occcision to read that book on my 
journey up here from Bombay. The book is called “ Parsi Charity Relief 
and Communal Amelioration or a brief study of the prevalent system of Charity 
Relief among tjie Parsis, some proposals for its improvement, and some sugges­
tions for Constructive Welfare Work and Employing the Unemployed We 
have in the author a great enthusiast in sociological work, who is a Doctor of 
Philosophy, by name Dr. Jal Peerose Bulsara. Because he happens to be the 
Secretary of the Parsi Panchayat, he is in a better position to collect figures 
which he has carefully tabulated under various heads to show how very much 
the position of the community has changed for the worse. I am however 
relying more on the latter,part of his book in which he hae made recommendatiOTfi 
as to how best the existing situation should be met. He has made excellent 
suggestions to which I hope prompt attention will be given. Besides Dr. Bulsara 
there are others in the community who devote time and attenticm to such 
questions. This kind of thing ought to be done by leaders in every community. 
My Honourable friend, Rai Bahadur Lala Jagdish Prasad, and my Honourable 
friend. Raja Raghunandan Prasad Singh/who had given notice of som« amend­
ments but which have not been allov^, are both men blessed with plenty of 
funds, men who are political leaders in the part of the world they come from, 
men who command great respect. It is for them to take the lead in the mannet 
in which in their own province the colony of Dayalbagh has been established 
and is flourishing. Dr. Bulsara refers to the good work done by Dayalbagh. 
What good work it has done, what it produces, was shown in the City of Delhi 
at the Exhibition which was declared open by the Honourable Sir Frank Noyce 
just the other day. At Dayalbagh there was a religious sect, the Radhaswami 
Satsimg started in 1861. In 1916, they undertook the task of teaching people 
different trades, etc., and this work which started in January, 1915 with the 
purchase of four acres of almost desert land and an outlay of Rs. 7,000 has 
today come to occupy 2,600 acres of land at Agra, possess a teak forest at Raj- 
borari, and has invest^ about Rs. 42 lakhs in various industries. This was 
up to two years ago and the figures by now must have very greatly increased. 
That is what should be done everywhere. Instead of one Dayalbagh in t^e 
United Provinces, we should have hundreds of Dayalbaghs in India. If that 
is done by leaders like my Honourable friend, the mover and ottiers, I am sure 
the imemployment problem will be solved far better than if it is undertaken 
by Government, as is proposed in the Resolution.

I will now conclude. Sir, but with your permission, would quote a few sen­
tences from the last paragraph in Dr. Bulsara*s book, which are equally applica­
ble to all communities, Hindus, Muslims, Sikhs and others. He says :
 ̂ “  One need not Bubscribe to the alaxmifit or pefisimiBtic creed that the community
i» going to the dogs or that it is doomed to gradual failure and fall. I fully believe, and 
Vwid sociological reasons can be adduced for euch s, belief, that the community has 
' ĉertain assets and oharaoteristics that will, if properly marshalled and taken advantage 
of, lead to a future more brilliant than the past
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I ai^, Sir, if thftt is 6ppSo»ble to PMais, it is eqa^y appHoaUe to th« otiur 
M>iiutiTmiti«e. He goes on :

“  Let it be clearly underitood that raob achievements of civil advance and prognM 
in civiliBation cannot be had by mere wiBhicg. The able and capable of the community 
must set their ahoulders to the wheel and pay for the progress and well-being of the com. 
munity in scientific study, deep thiiiking, wise planning and devoted execution, if they ar© 
to achieve anything

I will conohide with his laet sentenoe ;

The leaders must possess sonnd knowledge, enlightened outlook, skill for scientifio 
social planning and organisation, a deep social sense, a trenchant belief in the essence « f  
all life, viz.y happiness and progress not merely of their particular community but of the 
entire human rac^, which is getting more and more inter-related and inter .dependent 
and a balanced judgment and experience of the old, and the vigour, fervour, freshuMS 
and sincerity of yoiith to bring it about

The Honoukablb Me. P. C. D. CHARI (Burma : Geiieral): Sir, I rifle 
to support the Resolution which has been moved by my friend Mr. Jagdish 
IVasad. Even before the trade depresBion and in its days of prosperity there 
was a good deal of unemployment in India. The depressicm has only d^pened 
it idth the resalt diat it has now assumed gigantio proportions. One authorU^  ̂
Sir Visvesvar Ayyar, oompiuted the extent o f  unemployment in this country 
at 40 millions. As GU v̂emment has taken no steps to ascertain the extent o f 
u»MDployment and we have ne economic survey  ̂ that may be taken as 
aqpproximate figure ; at any rate 1 am not aware of any official figures of un­
employment in India. In spite of the eonfiistent demands of cmr economista 
and the leaders of the people the Government has been callous aU along to the 
problem of unemployment. The Honouxable Sir Phiroze Sethna said that 
probably unemployment in Indm is not much greater than in other countries  ̂
btit in the absence of any figures for India we cannot institute comparison with 
other countries. Apart from that, the fact staring us in the face is that the 
standard of living in India is very low and the m a r^  of means of subsistence 
is very small indeed. So that in times of depression there is very little for 
the average Indian to £aU back upon. My HonouraUe friend Sir Phiroze 
Sethna has been waxing eloquent about the steps which the public ought to 
take and which his own community in particular has been taking in rehevinft 
unemployment. But he seems to forget that hi  ̂community is a very smaU 
one and the average income and average capital per head at the die^sal of his 
community would be a small fortune to the average Indian. What they have 
been able to achieve in ameliorating the condition of the less fortunately placed 
of their own community cannot apply to the average Indian. India is a huge 
country of pauper .̂ The conditicms obtaining in his small community differ 
greatly from those in others. The Indian problem requires to be tadcled in a 
different way. It is all very well to say it is for the public to do all they can 
to ameliorate the condition of these unemployed. We are particularly handi­
capped in view of the fact that it has been the deliberate policy of the Govern­
ment to regulate their industrial and financial policies with a view to itelieving 
unemployment in Great Britain. Tlie public, however earnest they may be 
in their efforts, cannot obtain any good results without the co-operation of the 
Government. My point is, the whole policy of the Government should be 
changed before we can expect any relief for unemployment in this country. 
In all western countries with Governments having a national outlook, keenly 
alive to the interests of their nationals, tjie financial and industrial policies 
are regulated so as to promote the best interests of their own countrymen.
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Then it is possible for the public to oome forward to assist ia leli^ving unenxploj* 
meut in a large measuiip. But in present circumstances we cannot expect 
t'bem to do so witt Bidy hope of buccess.

I
Before the depression, though we had unemployment amongst manual 

labourers, it was not acute so long as agricultural and raw produce fetched 
economic prices. But since the depression unemployment amongst manual 
labourers has assumed serious proportions. Added to that we have the prob­
lem of unemployment among the educated middle classes which had become 
serious indeed for a long time. The main reason for unemployment among 
the middle classes has l^en the educatiotml policy of the Government. Our 
schools and universities have been turning out a plentiful supply of cheap and 
efficient clerks. There has been no system of vocational training, technical 
training or technological training to fit the students who oome out of the schools 
8ttid universities for any career apart from Government service. Wo all know 
that the Government cannot absorb even a small fraction of the people who 
are educated and sent out from schools and colleges. We are not blaming the 
Government for not taking more of these people into Government service. 
They are doing their best. In the higher ranks something can be done, but 
that is not likely to solve the problem of luiemployment. I admit that, but 
if they change their policy of education and see to it that vocational training is 
given prominence and institutions of technology and various technical schools 
are started side by side with the development of various industries in this 
country, the problem of unemployment will be very greatly solved. The prob­
lem among the educated middle classes is not only an economic problem ; it is 
fast becoming a political problem as well. Driven to despair by the failure in 
their constant attempts to find employment hero and there, these young men 
are not looking with favour upon the present system of government or upon the 
present system of holding property. Naturally they become converts to revo­
lutionary principles and communistic principles. We cannot blame these 
young men if they become imbued with communism day by day and begin 
to have faith unconsciously in other systems of holding property and other 
systems of government than the one which cannot find for them their ordinary 
means of livelihood. There is also one other aspect of this problem. These 
educated young men, though they are unemployed, have got a very large 
influence in the countryside ; among the peasantry they can command con­
siderable influence and respect. You cannot expect these young men to sit 
quiet with folded hands when they feel that the present system of holding 
property and the present system of government is not suited to the best inter­
ests of the people of India. Naturally ideas of communism, revolutionary 
ideas are likely to be propagated by these young men who day by day are 
becoming convinced that the present system of h o l^ g  property and the present 
system of the distribution of property is so very wrong that no right-thinkmg 
person would submit to it meekly. Under these circumstances it becomes 
the duty of the Government to see that the foundations of ordered society and 
the foundations of systems of government prevailing all over the world except 
Russia are not undermined by this problem of un^ployment. We are told 
that the problem is a problem for the provincial Governments. We all know 
that provincial Governments who have got charge of nation-building depart­
ments are starving them for want of funds. They have not got expanding 
sources of revenue. In fact their sources of revenue are shririing. I am 
aware of the fact that several provincial Governments are keenly aUve to the 
seriousness of this ptob l^  and they have b ^  trying to tackle this problem in 
their own way. They have been able to prbdu<  ̂ very fine reports, but Ifor 
want of funds they ooiiUL not carry out any of the reoommendations contained
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in ihose reports. It is for the central Qovemment to comie forward with a 
scheme for the relief of unemployment throughout this country in view of the 
condition of the provincial Governments. You may well ask how is it possible 
for the central Government to do it. In the first place, it is the duty of the 
central Government to carry out an economic survey and they must adopt a 
system of planned economy. There is no use deriding a five-year plan or a 
ten-year plan. What is most important is that the Government of the day, 
the Government of India should seriously ponder over the question of having 
a national reconstruction programme. After carrying out the preliminury 
economic survey and after chalking out the programme, it is the duty of the 
Government to look for funds. Funds can be easily raised by floating a loan 
at a reasonable rate of interest. Money is cheap and if there is any necessity 
for taxing, the rich may be taxed more and more, so that the people who have 
been deprived of the very elementary needs of subsistence may be provided 
with something by means of a reconstruction plan. It is not socialism, pure 
and simple, but it is carrying out some of the principles of socialism with a 
view to meet the dire ne© is of the largest class of people in this country. Apart 
from that, if there is planned economy and a national reconstruction programme 
carried out by a system of loans the loans can be easily repaid because the 
outturn from this reconstruction policy in the shape of increased revenue for 
the Government would more than justify this programme; and if it does not 
yield enough, I would urge upon the Government to levy more taxation on the 
rich with a view to a more equal distribution of wealth and the necessities of 
life for the struggling unemployed in this country. Sir, I heartily support this 
Resolution.

T h e  H o n o u b a b l b  Mr. MOHAMMAD YAMIN KHAN (United Pro­
vinces : Nominated Non-Official): Sir, the Honourable mover of this Reso­
lution has worded it in such a way that it covers a very wide field, but unfor­
tunately, Sir, I find that he instead of speaking on Im own Resolution confined 
himself mostly to the amendment which the Honoiirable Raja Raghunandan 
Prasad Singh was going to move. He showed his concern only about the 
middle classes. He did not tackle the problem, which is really the problem of 
India, that is, of seven-eights of the population of India.

T h e  H o n o u b a b l b  Mb . P. N. SAPRU : Whom you represent ?
T h e  H o n o u b a b l b  Mb. MOHAMMAD YAMIN KHAN : My Honourable 

friend will get his reply. He represents nobody! If I give him the answer 
and tell him how many people he represents out of five crores of people he will 
be ashamed to call himself a representative!

T h e  H o n o u b a b l b  Mb . HOSSAIN IMAM : At least he represents some I 
You do not represent any !

T h e  H o n o u b a b l b  Mb . P. N . SAPRU: I am  prepared to  g ive  m y  
H on ourab le  friend or anyone o f  his sch ool a certain  fight in  m y  constituen cy .
I say I represent my constituency. My Honourable Mend represents nonel

T h e  H o n o u b a blb  t h e  PRESIDENT: Order, order. The Honourable 
Member has not given way.

T h b  H o n o u b a b l b  M b . MOHAMMAD YAMIN KHAN : If my Honour­
able friend or any member of his Party is so keenly anxious to know whom they 
represent, they do not represent one man out of one lakh in the province* 

a
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That is a side isBue. I am sorry, Sir, I had to say this beciftuse l am rei^iving 
this kind of suggestion every day. Day in amd day out this kind of remark 
-oomes in and I will have to give the figures about each and every Member.

Thb HoNOuaABLE THE PRESIDENT: Order, order. Will you please 
-confine yourself strictly to the Resolution before the Council ?

T he H onourable Mr . MOHAMMAD YAMIN KHAN: Now, Sir, the 
point is that seven-eights of the population of India is nowadays engaged in 

agriculture and they live in the villâ êa and they are all agri-
12 Noon. calturista or are d 0 p 9 n d en t entirely upon agriculture ; and 

when we have to tackle the real problem of India, that problem ought to be that 
about the villages and the population that lives in the villages. Here, Sir, 

find that, if we do not have one mDnsoon, a single failure of the monsoon 
ŵ ill bring a whole lot of people to unemployment, and if we have a favourable 
monsoon then the people can find some kind of employment in the fields and 
in the villages. But it there is no monsoon, then seven-eights of the population 
of India, the majority of the paoplo, remain without any work and they cannot 
get any food whatsoever. That is really the problem which I thought my 
Honourable friend had in view and was going to tackle. But he did not say a 
word about this huge population which is migrating to the towns------

T he H onourable R ai B ah adur  L ala  JAGDISH PRASAD : Did not 
1 suggest the promotion of cottage industries ?

The Honourable Mr. MOHAMMAD YAMIN KHAN: But cottage 
industries might moan anything and he did not make it clear whether he want^ 
cottage industries to be set up in the villages or whether he intended these 
4)ottage industries to be set up for the benefit of the middle classes in the towns. 
{An Honourable Member: “  Where are the present cottage industries ? Are 
they not in the rural areas 1” ) Well, if he did have this intention, then I am 
sorry that I did him an injustice. But what I expected. Sir, was that he would 
draw attention to the reiil situation which we have to take into consideration, 
the unemployment of the masses of the people which is creating all the agita­
tion in the country. Not only from the Government point of view but from 
the economic point of view it is desirable that there should be an alleviation of 
these conditions. The whole problem of unemployment is due to one factor 
and that is that the village population is migrating to the towns because they 
<5aimot find sufficient employment in the villages and the prices are so low that 
they cannot get any profit by engaging in agriculture. It is natural enough 
that a man who cannot get Rs. 5 a monht in the village should want to shift 
to the town in the hope of getting some higher remuneration, and when he 
comes to the town he finds he is nowhere and nobody looks after him. My 
Honourable friend must know for he comes from the zemindar class, every 
village patwari has got a son or relation who is not only a graduate but also a 
graduate in law. There are thousands of people who after being educated in 
public schools or in English schools do not like to stick to their profession  of 
cultivation but want some kind of employment under the Government. Their 
only agitation is becsause they cannot get such employment. And that is what 
we want to find out—how to stop this thing. {An Horuyurable Member: “ What 
remedy do you suggest V*) I am coming to the remedy, Sir. The remedy 
is that the prices of agricultural produce should be brought to a level where 
people can find sufficient employment in the villages. (An Honourable Member: 
"“ Who can do that ? ’ *) If the Honourable Member will refrain from inter- 
irupting------

b 2



lU i Bahai>17» L i^  JAGDISH PRASAD; Did X 
oOt 0Ugg^ that th& prices of ciommoditieB should be raised ?

T he  H onoubablb  Mb . MOHAMMAD YAMIN KHAN: The whole 
trend of the Honourable Member’s speech was about the unemployment of 
the educated middle class and prices w^e only mentioned as a side issue.

T h e  H onourable  thb  PRESIDENT: I would advise the Honourable 
Member not to criticise the Honourable mover’s speech but to proceed with 
his own.

T«b H onourable  Mb . MOHAMMAD YAMIN KHAN: I want, Sir,, 
that the problem of unemployment in the villages should be taken up by the 
Government. But that is a question which, as the Honourable Sir Phiroze 
Sethna pointed out, can be more easily tackled by the provincial Governments 
and their attention should be drawn to this fact, if it has not already been 
drawn by the provincial Legislatures. The provincial Legislatures must come 
forward and draw the attention of their provincial Governments to the facts 
of the case. As far as the middle classes are concerned, I would say one word, 
and that is that this problem is not going to die easily. Because India formerly 
was divided into castes and eatrh caste pursued its own profession or vocation. 
The Brahmins devoted themselves to learning, the Kshatriyas took to the pro­
fession of arms, the Vai îhyas looked after their business. Now, Sir, we find 
that instead of this, all classes are encroaching upon other people’s work and 
when this is done, and it is going to continue, it is rather difficult tor those 
ola^s who used to look to goveminent service  ̂dnly as their profession to find 
room there. For them the only remedy lies that they must also go into the 
professions of the other classes. If that is done then it will relieve the question 
of unemployment in the middle classes. But for the Government of India to 
t<kke up any policy that will stop educating anyone who is willing to pay for his 
eduoibtion, would be suicidal for the progress of India. It may be a very allut - 
ing p^spect to stop educating the masses, but would any Honourable Member 
have the courage to go to the country and put this proposition, that the only 
rc t̂nMy for unemployment is to stop educating the people ? Because Govern­
ment cannot raise factwies by asking people to subwribe, Government has no 
right to ask private persons to create some kind of employment for these per­
sons, so it is action which Government alone can take by providing employment 
for them all. I think that what the Resolution aeks Government to do is 
entirely beyond the power of the Government to do under present circumstances 
and the only remedy is that the pwple must themselves come forward and 
make some kind of provision for this purpose. All that I wish to draw atten­
tion to is the queiation ot imemployment in the rural areas which I hope Govern­
ment will take seriously into consideration.

T he H onourable  R a i B ah adu r  L ala  RAM SARAN DAS , 
Non-Muhammadan): Sir, I rise to support the Resolution which has 
BO ably moved by my Honourable friend, Lala Jagdish Prasad. Sir, I would 
like to analyse the pre^nt situation. How has this Unemployment arisen ? 
In the villages. Sir, people have got Very small holdings—I am speaking of the 
rural areas—and their holdings are not sufficient to maintain the family, 
with the result that certain members ot the family go out from rural area.s to 
urban areas and seek employment there in order to make their family live. 
In urban areas, owing to grave economic depression, things are not bright. 
The result is that all laboi^ cannot find employment. In my province, for­
tunately, colonisation has been afoot, on a fairly large scale, and some of
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rural population have found work in mbniaing thete ne^ laadft. 
colonisation i«rork is now practically o o m ^  to an end and tbe difficulty of em­
ployment i8 being much felt equally in rural as well a s  in urban areas. U n l^  
the condition of the rural classes is ameliorated, the question of unemploy­
ment will be materially solved—T should say, substantially solved, because 
it is more the rural people who are out of employment. I noW come to the 
urban areas. In urban areas, as far as the educated classei? are concerned, 
they are in great difficulty. In my province, things have gone so bad that 
an M.A., LL.B., sought employment as a head constable in the police. Gra­
duates are also accepting small salarieb to ko^p themselves going. This has 
added to the unrest in the C/Ountry, because these people who arq unemployed 
and who cannot make both ends meet get discontented and then they "get 
misguided in any direction they are led to. Sir, I would suggest that out of 
this niral uplift grant which Government has been pleased to provide in the 
budget this year, the unemployment question should be first tackled. Em- 
ploymont should be found lor such }>eopIe by employing them in small or cot­
tage industries. Another way in which this question can be solved is by re­
ducing taxation, whether in the form of land revenue or canal rates or in other 
taxes. Taxation is so heavy that the }^p le  practically get nothing left to 
sustain themselves on. Sit, my friend the Honourable Mr. Yamin Khaii 
hag made some unfair observations, and knowing that he does not represent 
any constituency, he has been throwing mud on others.

T he  H onoubable Mr. MOHAMMAD YAMIN KHAN: I obtained 
flignaturee on <ny manifesto which oven three members combined in your 
Party, who are representatives in this House, did not gotl

T he  H onourablb  R ai B ah adu r  L ala RAM SARAN DAS: I know 
nothing about that.

T he H onourable Mr . P. N. SAPRU: Signatures on your application 
to be nominated ? (Laughter.)

T he H o nourable R ai B ah a d u r  L ala  RAM SARAN DAS: I must 
tsll my Honourable friend that in case he was so popular, he would not have 
sought for nomination.

T he  H onourable M r . MOHAMMAD YAMIN KHAN : If my HonouTr 
able friend advises hia Party members not to indulge in these remarks, tbeiy 
will hear nothing from njy side. That is the best advice he can give tlieta.

T he H onourable R ai B ah adur  L ala RAM SARAN DAS: Two 
wrongs cannot put things right! Well, Sir, the ohiet method of solTing the 
unemployment problem is by starting capital works. In these days, money 
is very cheap, and Government can very well afford to start capital works of 
public utility. The llight of gold from India means that these villagers, who 
are in distress, are parting with the capital which they possess. In thePunjab, 
the capital of the masses is invested either in silver or in gold, and wh^ the 
capital disappears and when conditions continue to be whSt they are at prei- 
«ent, I do not know what will be the fate of these poor people.

Sir, unfortunately, the high birth rate is another factor in this unemploy­
ment problem. Our population is swelling up, and our economic condition 
i9 going down. So, poverty is swelling up. The low price ot the agricultural 
pr^uce for the last six or seven years is another factor in forcing people to 
»eek empiloyment. Fortunately, the prices are np^ risinĝ .̂ In case Govern­
ment change their policy o f curtehcy and exchange, t thinfc conditions will
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improve. Sir, in England also, which is far more educated and far more re- 
souTi f̂ul, there is unemployment. It is felt so strongly that Government 
is being censored for not finding a suitable solution for relief of unemployment. 
If I rightly understand, on that issue the present Government is going to be 
dissolved. When tilings are being considered so seriously in a country like 
England, where of course the average income of a person is much more than 
that of our Pajsi friends here, I think it is opportune for the Govc^mmont here 
to seriously laimch a sohejne to solve the unemployment question. Various 
committees have sat in various provincc ŝ on this verj.̂  question and have re­
ported, but the reports, as usual, have been shelved. I think it is the duty 
of the Government, particularly in timefi of grave economic depression and 
at a time when money is very cheap, to come forward and help the poor. With 
these words, Sir, I support the Resolution.

T he  H onoitrable Mb. P. N. SAPRU (United Provinces Soutthem : 
Non-Muhammadan): Sir, I had no intention of intervening in this
debate, but certain observations of my esteemed friend the Honourable Sir 
Phiroze Sethna have induced me to do so. Sir, the Honourable Sir Phiroze 
Sethna is a believer in imdiluted competition. He is a believer in a system 
of undiluted individual economy. I am not. I believe in what Sir Arthur 
Salter would call an ordered society. Therefore, the viewpoint from which 
I approach this question is necessarily very different from the viewpoint from 
which the Honourable Sir Phiroze Sethna has approached the matter. I f 
we examine the position in western countries, what do we find ? The pheno­
menon that has got to be explained is that w? have unemployment in an agô  
of plenty. It is not on the productive side that our system has failed. It 
is on the aistributive side that our system of undiluted comp^.tition has failed. 
So far as India is concerned, we are not suffering from excess ot production. 
We are suffering from under production and under consumption, and these 
have been intensified by the economic depression. It we believe in an ordered 
society, if we believe in a planned society, it follows that the State must, in the 
years to come, play a larger part in our life than it has done so far. I will 
fjtress the point. Between the individual and the community there is a very 
close relationship. You cannot consider the individual apart from the society 
and you cannot consider society apart from tne individual. Therefore, the 
State must play a much larger part than it has done. My Honourable friend 
Lala Jagdish Prasad is a believer in the State playing its part, and therefore 
he has laid stress upon planned economy. If you are going to have planned 
economy, it follows that you can only have planned economy if the central 
Government comes to the aid of the provincial Governments. You cannot 
have planned economy without the support and the help of the central Gov­
ernment. After all, let us consider the questions with which the central 
Government concems itself in this country. Take currency and exchange. If 
you want to have planned economy then you must raise the price level of 
commodities in this country. It means that you must have an inflationary 
cmrrency policy. Before anything can be done there must be a revision of 
your present policy so far as the exchange ratio, is concerned. Take tariffs. 
You enter at once here into the question of preferential and differential tariff 
arrangements. Trade osid commercial agreement with various countrios; 
defence expenditure ; railways ; communications ; all these are matters which 
are within the purview and control of the central Government. Therefore  ̂
for planned economy the help of the central Government is absolutely neoes* 
•ary. Therefore, if we believe, as my Honourable friend and I bofieve, ia
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plannedeoonomy, we have necessarily to ask the central Gpvemm^t. to inter­
vene. That is why Sir Phiroze Sethna and we cannot agree on this matter.

Then, Sir, there are just a few observations that I should like to make- 
on middle class unemployment. Universities are blamed for multiplying 
graduates. You do not hear that complaint, that there is too much ^uca- 
tion in any other country than India. I tliink, Sir, literary education has 
still a very useful function to perform. The cultural level of the country has 
to be raised. Leaders have to be trained for the wider opportimities that 
public life will hereafter offer in this country; and you can not have all these 
without a sound system of university education. By merely multiplying 
technical and vocational schools you will not be able to solve the imemploy- 
ment problem. If you were to attempt to solve the problem by that method, 
you would create a claws of specialised unemployed in place of the unapecial- 
ised unemployed today. I was for many years the Secretary of the Students 
Advisory Committee in my province, and what did I find ? A number of 
young men used to go to Europe for technical education and after a three to 
five years stay there when they came back their experience was that no jobs 
were available for them in our province. Then we have in our University a 
Commerce Degree. A number of students-take this Commerce Degree, wid 
after taking it I have known some of them join the Law classes because thero 
are no industrial careers open to them. Therefore, Sir, you will not be able 
to solve this problem by restricting higher education or by merely giving it 
a technical direction. You can o^y solve it by encouraging industrial ex­
pansion, by developing the country economically, by providing new careers 
for your young men. If you were to provide new careers and new opportuni­
ties, the congestion in some of the professions will automatically disappear. 
Nobody wants to become a lawyer if he can help it. We know that a number 
of our young men join the law without any prospect of success in the profes­
sion and they swell the ranks of the unemployed. They would be only too 
glad to take up some other line if it wore possible for them to do so. But 
it is not possible for them to take to any other profession and so they swell the 
ranks of the legal profession. You cannot solve this problem by merely res­
tricting university education or by attacking university education. By aU 
means have a more diversified system of education in this country, but also 
remember that you want increas^ industrial and economic development at 
tdbe same time and that you will be able to solve this problem only when you 
have that industrial and economic development.

Sir Phiroze Sethna referred to some of our social customs which stand in 
the way of our progress. Well, Sir, I am no believer in our present social fab­
ric. I have a horror, if I may say so, of our social system, and I would demo­
lish it if I could tomorrow. I do not believe in the Hindu social system aa 
it is today. But I also believe in what I may call the relativity of State func­
tions. In a community in which the sense of individual responsibility is not 
so great as in more highly developed States, it is necessary for the State to 
play a larger part. In India where the sense of individual and social responsi­
bility is not very great the State ought to play a larger part, and my chief 
grievance is that the State does not play a large enough part in our life in 
this country. I wish it to play a largo part and I wish it to come forward 
and help our industrialists ; and help us all to develop those qualities in which 
we are lacking, owing it may be to our inheritance or it may be to our bad 
gocial customs. It is for that reason that I think the Resolution of the Hon­
ourable Lala Jagdish Prasad needs support.

Then, Sir, the Honourable Sir Phiroze Sethna said, where are you going 
to get the money to finance a five or seven year economic plan ? It is np
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\iae saying ttû t planned economy has not succeedi&d. Planned economy has 
Wtthijl limits succeeded and modem countries which have adopted planned 
economy have made a great contribution to the world, and it is a contribu­
tion which We ought to welcome and study with intelligent care. Now, where 
are you going to find the money for all these developments ? That is the 
argument. Well, my Honourable friend has said, practise economy. There 
is the army. You can reduce your expenditure on the army and you can 
obtain so many crores which you can give to the provinces. Then there are 
the services. Now it is not our suggestion that the salaries of the present 
incumbents should bo reduced. That would be absolutely and grossly un- 
fyir. But certainly it is not necessary in the future to recruit your men at the 
very h i^  salaries that you are paying today. And there are various other 
directions in which you can retrench. Then, if even after retrenchment you 
feel you must have more money, money is cheap in these days, borrow in the 
money market, and when you have done all these thin^ we shall consider 
other possible methods of raising fiirther revenues. Therefore, I say the 
Government ought to show a sympathetic attitude towards this Resolution. 
After all, consider what our Government has done compared with other 
Governments so far as the question of unemployment is concerned. The fat? of 
ministries in western countries depends upon the manner in which they tackle 
this problem of unemployment. Here of course you are an irremovable 
•executive and even if we passed a vote of censiire on you because you have not 
done enough to tackle this problem you wduld remain unaffected. But I 
tiiention it to show that other Governments are ttyfag to tackle this problem 
with courage, and there is no reason why you who pmtess to act as a National 
Government ought not also to try and tackle this problem with courage. 
These are the observations I have to make in support of the Resolution of my 
friend the Honourable Lala Jagdish Prasad.

T h e  H o n o u r a b le  Mb. D. G. MITCHELL (Industries and Labour 
Secretary): Sir, the Honourable the mover of this Resolution played a much 
happier part than 1 am called upon to play. He ohose for himself the role 
of the advocate of the poor and distressed and he has placed upon me the role 
o f the imsympathetic, unimaginative and inei^^oflloial. I regret, Sir, that 
the roles could not have been chaoged- 1 do îiOt mean that my Honpurablj» 
friend is cut out for the caae-hardened bureaucrat. 1 am sure, on th  ̂
contrary, that his comfortable appearance, a^d the benevolent gleam behind 
his glasses equip him admirably for repelling those charges which the opposite 
benches are making against Government. I, on the other hand, wouW have 
discharged the p ^  of the fiery demagogue somewhat better than my 
Honourable friend. I would not have been content with trotting out once 
again the various unproved experiments of Europe and America ; I would 
not have made the same old criticisms of Govefnment—criticisms made so 
often and so often rebutted. 1 think I would have endeavoured to have made 
a few new suggestions of my own, perhaps of great brilliancy, but I am afraid 
perhaps of no greater soundness than the ones which my Honourable friend 
made I

To begin with, in the role which my friend has placed upon me, I mu t̂ at 
the vOTy outset repel the charge so frequently made and repeated again today 
that Government shows a lack of sympathy with regard to the present econpmic 
condition of India. That is quite flatly not true. Go v̂eppment is perfectjiy 
well aWare of the great distress in the villages in the t o ^ s  and pf the 
aeute state o f unemployment among the ed^i^t^ m̂  Bi t̂j Sir^
wkai are the cii^uittstances tindeî  wkioh (foi^ei&neiit lfeaî  o^tttiii^ in



these last few years ? We all know of this sudden hnmbane wiioh has swept 
^ e r  tbe wockl» ihk imexpectdd maladjnstment o f the eoo&omic maohlnary 
irhioh hi djBSCribed as the slump, the ecoiibmi6 blizzard, and various othcir 
temu. The world in the last few years appears to have gone off its head and 
is now engaged in a wild jazz dance, of inflation and deflation and currency 
rigging, of prohibitions of imports and quotas, and of tariff walls, which are 
more like the walls of a prison. I do not presume to criticise the Governments 
o f other countries in this matter. They resemble a boat load of passengers, 
all hitherto friendly,— m̂ore or less,— ŵho have been suddenly tipped into 
the cold water. Most of them have proceeded to clutch at imaginary 
straws ; some, I fear, have oven clutched at their follow swimmers and 
endeavoiu*ed to shoye their heads imder the water. Now, Sir, I have been 
asked several times what in these circumstances has the Government of India 
done. The one thing which it has done has been to keep its head ; and to ke^  
it above water. It has balanced its budget; it has even achieved this year a 
eiu’plus budget. It has maintained the credit of Government at a remarkably 
high level. As a result it has maintained the credit of banks which have 
behind them the credit of Government, and behind them again the whole credit 
machinery of the country. That is, it has kept India fit to take the fullest 
advantage at the very earliest opportunity of such economic recovery as may 
occur. That is a very remarkable achievement and one which has been done 
by very few countries in the world indeed. In addition, to come down to 
more specific matters. Government has maintained its policy of discriminating 
protection. Some of my Honourable friimds think that is a very small matter, 
but just look at several o£ the measures which have been passed during tliese 
recent slump years. They have continued the protection on Indian textiles 
and on steel. I am not able to speak with full authority on the present con­
dition of the cotton textile industry, but I understand it is very far from 
afuffering from acute depression. On the contrary many mills in some areats 
.are working double shifts.

T hb  H onottbable R ai BAHADtrR L ala  r a m  SA R A N  DAS : Japan 
is still dumping its goods.

T h b  H onoubablb Mr. D. G. MITCHELL: That does not avoid the 
foot that in many cotton textile areas mills are working at full pressure and are 
working double shifts. There ia no question of acute depression in the cotton 
textile ijodiustry in India at the present moment. About steel, Messrs. Tataa 
and other iron producers are working at fiiU pressure. In addition, Govenir 
ment has undertaken a policy of the protection of sugar, which has met with 
an immediate response in the creation of a large new industry in India. 
Government has also protected the tea industry by its restriction scheme and 
kept alive a very important industry of Eastern India, which was on the point 
of collapse. Again, in its legislative measures. Government has p a s ^  a 
Factories Bill and is now in process of passing a Mines Bill. Both of these have 
the effect of restricting the hours of labour and therefore incidentally ot 
spreading labour over a larger number of labourers and to that extent reducing 
unemployment. As regards executive measures. Government has been very 
eareful in regard to capital expenditure. It has not launched out on any 
very large scale, but there are a few important measures which are now in 
process of execution. A:̂  you know, up till recently the Government of India 
has been spending roughly a crore of rupees on roads in the provinces. Pro­
vinces have iy)w con ê in some instances for thp capitalisation of parts of 
their provincial pl̂ ares in tjie Eoad accoupt. In addition, Government is

a ift, the î eĵ t feir
Ĵ ears the |>ro^anime of ro ^  building in India wilf be v6ry Iwgely stimulated^
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Again, the capital project was re-opened in Delhi with a oonseqoenl expendi­
ture of between Bs« 80 to Rs. 90 iakhs. GivU aviation, wfaioh had been 
starred in the past yoars, has received a grant for capital expenditure of nearly 
a crore of rupees. Again> Government is now actively engaged in expanding 
an industry which may become one of the first magnitude— t̂hat of broad­
casting. Tliose scliemes, each in themselves, are considerable. They may 
seem small in relation to the great straits in which India now lies, but they 
have one very great advantage, and that is, they have all been carried out 
within India's moans and without the slightest damage to her credit.

Now, Sir, I would ask what the Government of India has not done ? As 
I have said before, the Government of India has not lost its head. It has not 
gone in for wild oat schemcs. It looks with no particular favour on your five- 
year plans. It does not quite understand what many people mean by economic 
planning. It doubts very gravely if anybody in fact does know what economic 
planning does mean. As I have said, it has carried out none of these wild 
cat schemes, as to the dimensions of which the case put forward by my friend, 
the Honourable Mr. Chari, is an illustration. In dealing with this case, I will 
treat my Honourable friend with strict unfairness, by taking his own figures 
of unemployment. He estimates them at 40 millions and he would ask 
Government—and in this he is supported by some other Honourable Members 
—to get ahead with the scheme to employ these people. Forty million is four 
crores. I presume my Honourable friend would allow Rs. 20 a month as being 
a reasonable wage. That means Rs. 80 crores a mcmth. Government has, 
according to my Honourable friend, to formulate schemes and find a Wage 
Bill of Rs. 80 crores a month.

T he  H onoubablb  M b . P. C. D. CHARI: Not exactly a Wage Bill 
but a reconstruction programme to ab̂ jorb these energies which are being 
wasted otherwise.

T h e  H o n o u r a b le  Mb. D. G. MITCHELL: Government thinks it has 
the best programme in what it is doing at present. A similar remark appliea 
though in a lesser degree to the long string of suggestions which have come 
from the opposite side—large schemes of construction of roads, reclamation 
ot agricultural lands, housing schemes, slump clearances, and so forth. These 
all require money. And that is the whole moral of my story. The money 
is the villain of the piece. It is the money that is unsympathetic, unimagina* 
tive, and at present, I am sorry to say, very inert.

T h e  HoNotJBABLB R aj B ahadijb  L ala  RAM SARAN DAS: Money 
can be cheaply borrowed at present.

The H o n o t o a b lb  Mb. D. G. MITCHELL : I would say again, if my 
Honourable friend desires Government to go in for a large scheme of ^rro^^ 
Ing, then I would ask him to point out to me any country in the world which 
has successfully promoted a large scheme of borrowmg and thereby relieved 
unemployment. Up to  the present moment it has not been done in America. 
I only saw in the papers yesterday morning, I think, that America s latest 
scheme involves the raising of 6,000 million dollars. These are astro­
nomical figures which it is rather difiBcult to carry in one’s 
on a rough calculation at the present exchange, it means Rs. 1,300 cror^^ 
What is the good ot talking in terms ot these figures 1 The money may be
there__do not know—but it is certainly not available to any Government I
It is not available in the form of immediate taxatitm. If it were made^avaii- 
able in the form of extravagant borrowing, it would mean the raising of loana
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which would cripple India for the next two generations. My Honourable- 
friend muBt see that. Even if India rained the modeet sum of Rs. 500 or 
Rb. 600 crores, if you calculate the interest and redemption charges on that 
at 6 per cent, it means a sum between Rs. 30 and Rs. 40 crores a year with 
which the taxpayer in India will be saddled for the next two generations. 
The net result would be the retardation of the very recovery that my 
Honourable friend dcRires. It will be a weight round India’s neck from which 
India will never be able to free herself. Now, the policy of tne Government 
of India, as I have said, has been to keep its head and to give induBtries general­
ly such pushes as it could afford to do without destroying its credit. Let us 
see what the results of that policy have been.

As you know, all over the world, where there have been so many schemes  ̂
five-year plans, new deals, and so forth, there are hardly any substantial signB 
of improvement. What about India ? I regret to say that I have no figures 
of unemployment. Unemployment, as my Honourable friend must know, is a 
term which in India is extremely ^fficult to define. But I have figures of 
employment in the tliree main industries—that is, factories, mines, and rail­
ways. The peak figure was in 1929, when in all factories and in all mines and 
in all railways in India there were just over million people employed. I  
would ask Mr. Chari to ponder on that figure of 2  ̂million employed in relation 
to the wild guess he gives of 40 million unemployed. Since then there have 
been successive drops, of 64,000, 166,000, 52,000 and 18,000, till in 1933 the 
employment figures have dropped to 2,200,000. Now, in the first place, that is a 
diminution of only about 3 per cent, a year, a figure which pales into insignifi­
cance compared to the figures obtaining in the industrial areas of other countries. 
It is a figure which Lancashire would welcome with joy. I would also point 
out that the drop ha.s become less acute in the last two years. From 166.000 
in 1931 it fell to 18,000 in 1933. I re^et I have no figures for 1934 but many 
Honourable Members of the House will know that there are signs tliat the 
economic recovery has now begun. Railway receipts are up ; customs receipts 
are up, and postal receipts are up. And I understand that the business in the 
clearing houses has increased very rapidly in the last year. I have therefore 
a very confident anticipation that the figures of 1934 will show that the drop 
in employment in these major classes of industry has not only been arrested ,̂, 
but that the trend may now be in an upward direction.

To sum up, Sir, the Government of India have indulged in no wild schemes  ̂
It has kept its head. It has balanced its budget. It has carried out various 
sound measures of economic reconstruction, and it has kept India in such a 
position that it is now better equipped than almost any country in the worldi 
to take the tullest advantage ot economic recovery when it occurs. Sir, I 
regret that I must oppose the Resolution moved by my Honourable friend. 
It is so framed and it has been so supported that it would seek to force Govern-- 
ment to depart from its present sound policy. To that, Sir, Government 
cannot agree, and I must resist the Resolution.

T h e  H onoubabus: R a i B a h a d u r L a la  JAGDISH PRASAD : Sir, I am 
sorry that the Government have thought fit to oppose this modest Resolution 
of mine. In fact. Sir, we on these benches are accustomed to this sort of thing. 
When we move any Resolution, we never expect that the Government will' 
support it. So, the attitude of the Government on my Resolution has not 
come to me as a surprise. But, Sir, I have not been convinccd by the speech 
of the Honourable Mr. Mitchell that the Government of India have so far don© 
all that they should have done to relieve unemployment in the country. The 
Government might have, as he said, secured a balanced budget, they might.
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mmtaiued the credit ottudia, and they might hftve kept tH #  
a ^ v e  water. Bat, Sir, what is of interest to the publig is what has been the 
net res ult of their palicy, whether the pepple ajce on the whole more prosperous 
than th îj wore b3fore the eoonomic depression started, or whether unemploy- 
mant among the educated classes and the masses is growing day by day. 
I f  ua3mploym3nt is growing less aoute, then I would say that the policy of the 
Qpvernm ĵint of India has really aohieved something. But if our graduates 
have still to go about without any employment, then I must say that the policy 
of the Governmont of India in this matter has failed to achieve anything worth 
the nam3. Sir, my Honourable friend Sir Phiroze Sethna thinks that 
we in this country depand too much on the Government. That is true to some 
«xt3nt. Blit in a country where capital is shy, Whfir© the spirit of enterprise is 
at a low ebb, is it not the duty of the State to come forward with a bold 
policy to supplement the activities of the public ? Is it the duty of the Gov­
ernment of India to sit with folded hands and to depend on the public doing 
every thing ? I maintain that it is the diitjr of the Government of India to 
devise means of relieving unemployment like the Govertiments of other 
countries of the world.

Then, it has been said that the problem of relieving unemployment 
concerns the provincial Governments, But, Sir̂  â  I said W my first speech, 
it is very neceasary that the efforts of the provincial Goyemmeaits in this 
matter should be .supplemented by the pQlicy of the Government of India 
b3cause, aft3r all, the currency and exchange »nd the tariff policy of the 
Covemment of India play a great part in making or marking the fortunes of 
the country. I therefore maintain that the jGovemmei^t of India should do 
more in the way of finding a solution of this problem t i ^  they have done so 
far.

I am sorry, Sir, that in view of my Honourabto friend Mr. Mitoh?>l4 
opposing the Resolution, and of the faet that I am not convinced that the 
Government of India are doing aU that they should in this matter, I do not 
«ee my way to withdraw the H^Bolution. I do not mind if, situated as we are 
in this House, my Rdsolution is defeated.

T h e  H o no urable  t h e  PRESIDENT: Resolution moved :
“  That thi$ Cpuncil rocommwds to the Governor Genwal in Comicil to take 

^Adequate axid effective Biep0 to relieve unemployment in the «‘ountry *\

The Queation is : ^
** ThAt thig Reffoliiition be adapted. **
The Council divided :

AYES— IfiU
Banerjee, The H onoiM ble Mr. .lagadifih 

Chandra.
Barua, The Honourable Sryut Heramba 

Proead.
lim a  flingh, The Honovrable Sardar. 
OkaTl, The Honoiirablo >if. P. C. f>. 

<Oliaz»nfar Ali Khan, The Honoarable Raja, 
•^ihpsh The HououratVe Mr.

Sat»yomira Chaxidra.
Halim, Th© HoitouraUe Khan T5ahadur 

Hauz Mfiharomad.
1 Doam, 'ilie Hononra> le Mr. 

•4»gdiah The li  ououiraUe Hai Baha-

KaliVar, The Honourablo Mr. V. V. 
iOhaii^de, Theiionourable Mr. G. S. ^
Naidu, The Honourable Mr. Y.

RaogattayaUalu. ,
Padshih Sahib l5ahadur, Tho Honourable 

Sttiyed Moha'med.
Aaghunandan Prasad Singh, The Honourable 

Uaja.
RaUi Saran J)a8, The . Honourable Kai 

Bahadur J^ala.
Saj^ru, The HonoOrable Mr. P, N.
Siiiha, The Honourable Kumar Kripendra

■■ ' . , . 
Suhrawar4>> Honourable Mr. Mahmp^*
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A|tb«r Kh*Ot The HonourabXe Lieut«»n«nt- 
Colonel ^»wab Sir Mahc;med.

Askuran, The Hbnouhibie Hr. Shanti- 
ilaR.

Baflu, The Honourable Mr. Bijay Kbrrar.
Charanjit Singh, The Honourable Baja.
Chetty, The Honourable I>ivi an Bahadur 

<t, Narayanaeuami.
Choksy, Tho Honourable Khan Bahadur 

Dr. Sir Naflarvanji.
Conitnander-in-< hiof, H ib K^crllcT.cy the.
DevadoSB, The Honourable Sir David.
Kazl'i’Huaain, The HononraMe Khan 

Bahadur Mian Sir.
Ghoaal, Tho Honourable Mr. Jyotsnanath.
Gladstone, The Honourable Mr. 55. d ,
Gla*«, T)ie HonotirGble Mr. J. H.
Habibullah of Dacca, The Honoiurable 

Nawab Khwaja.
Hafoez, The Honourable Mhen Bahadur 

*Syed Abdul.
Hallett, Tho Honourable Mr. M. G.
Jalan» The Honourable Bai Bahadur Hadha 

Krishna.
Johnson, The Honourable Mr. J. N. G.
Kbmeshwat Singh ot Darbhanga, The 

Honourable Maharajadhiraia Sir.
The Motion was negatived.

Menon, The Honourable Diman Bahadur 
Sir Bamunni.

Mitchell, The Honourable Mr. D. G.
i^hammad Hu^Fain, The Honeurable Khan 

Bahadur M^an Ali Bokf h.
Noon, The Honourable Namab Malik Sir 

Mohanimad Hay at Khan.
Pandit, The HoiunraMe Farc'ar &hri 

Jflganrath Meharaj.
Philip, Ihe Honcuraf le Mr. C. L.
Ray of Dinajpur, The Honourable Mah«* 

raja Jagadiph Xnth.
ftuseell, Tho Honourable Sir Guthrie.
Sethna, Tho Honourable Sir Phiroze.
Spence, Tho Honourable Mr. G. H.
Sprawaon, The Honourable Major General 

C. A.
Stewart, The Honourable Mr. F. W.
Stewart, The HoncimvLle Mr. T. A.
Tallents, The Honourable Mr. P. C. ^
Vigra, The Honcurablc Bai Sohyb Pandit 

Gokaran Kath.
Yamin Khan, The Honourable Mr. Moham* 

mad.

RESOLUTION MB RECRUITMENT OF ALL CLASSES TO THE INDIAN
ARMY.

T h e  H oko ubablb  Mb . P. N. SAPRU (United Provinces Southern : 
Non-Muhammadan): Sir, I rise to move :

“ That this Council recommend to the Governor General in Couneil that recruitment 
to the Indian Army should not be confined as at present to certain claBScs only, tut should 
be thrown open to ali oaetea, creeds and cla^oes

Sir, I wish to put my Resolution in a non-controversial form as far as 
possible. I will therefore deliberately not go into the 
history of the present policy of recruitment and the reason 

for its continuance. I want a change in policy and it will serve no useful 
purpose to review the past. Now I should like in putting my Resolution 
first to say that the declared policy of Britain now is responsible government. 
Tho connection between responsible government and defence is obvious 
enough. The country, before it can be truly and fully self-governing, must 
be in a position to defend itself. Differences in regard to the 
policy of Indianisation relate to the pace and not to the actual goal. 
But it is quite clear that it is not enough to Indianise the officer ranks only. 
It is also necessary to go further and make the army a truly national aimy. 
That is to say, the army must not be allowed to remain the close preserve of 
certain classes or certain provinces. It must be thrown open to all classes and 
all provinces. The army must not be allowed to remain a purely professional 
or mercenary army, but should be recruited from all classes who satisfy the 
tests of efficiency and character. Sir, our future self-government—and 
I would like the question to be approached from this point of view—must not 
be dependent for its functioning upon a military dads recruited largely frotn. 
owtain aretts and tilasaes dnly. A system like that might v ^  easily prove
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»fo be a menaoe to the om l power. Sir, the Statutory OojoainiBsion has itself 
pointed out the possible dangers of the present system to the civil power in 
India. At page 167 of volume 2 of the report they say :

“  The rank and file of the Indian Army are not drawn from all over India but from 
certain martial classes who themselves largely represent former masters of parts of India, 
so that the problem of providing them with a non-British command is quite peculiarly 

-difficult **.
They say that the present system cannot be changed except perhaps very 
very slowly and they use that as an argument for the retention of the Britisn 
personnel and the British troops in this country. But I would say that the 
lesson to be drawn from their observation is that, it you shut out certain 
peoples and provinces from enlistment in the army, you make it possible tor 
certain classes and provinces? to dominate other classes and other provinces. 
Therefore it is necessary to have a wider basis of recruitment, wider areas both 
territorially and racially. My main ground is that we want to avoid the 
establishment of a military class upon which the civil power will have eventufiJ- 
ly to be dependent when India attains self-government. Democracy can never 

Unction in this country satisfactorily unless the basis of recruitment for the 
»nny is radically changed.

Then, Sir, I come to another point. It is not unnatural that federating 
\mits or federating provinces which contribute towards defence expenditure 
should wish to have a share in the defence personnel of their ooimtry. Sir, 

'why should Assam or why shoidd Bengal contribute to the defence expenditure 
of this country when Bengalis and Assamese cannot get admission to the 
rank and flic of the army ? It is not fair to the people of thede provinees t ^ t  
they should be denied the opportunity of serving their country in the army of 
;their own country.

T he H onoueablb  N aw a b  M alik  Sib  MOHAMMAD HAT AT KHAN 
NOON : Have they ever offered themselves ?

Thb Honoubabub Mb . P. N. SAPRU: The old ideas of protessional 
itrmies have given place in the modem world to national armies and in order 
that the army must be a na ional one it is necessary that it should be open to 
all. liie  best fighting material, Sir, I would venture to submit in all 
humility, can be supplied only by a national army imbued with a national 
spirit and dominated by a national outlook. A professional army can never 
have the fire and the zeal of a truly national army. Sir, it is al^ necessary 
to develop a martial spirit in the people in this country. If you shut out 
peoples of certain provinces from enlistment in the army, then you dry up the 
martial spirit in those peoples altogether. You kill that spirit. You cannot 
kill that spirit and then invoke that spirit at a time of national crisis as in the 
Great War. Therefore, Sir, it is a reflection on the manhood of India that 
peoples ot certain provinces find no place in the army of their own country. 
There is, I would submit, plenty of good material all over India. At one time 
the various kingdoms in India used to have their own armies recruited largely 
from their own areas. We had, for example, the Telugu and Tamil kingdoms 
in the south, from which my Honourable friend Mr. Chari hails. Then, Sir, 
we had the Maharashtra power in Bombay and it had its own Mahratta armiog. 
The Nawabs of Bengal had their own armies. Sir, there are traditions of 
military glory among the people of these various provinces. I would res* 
peptfiilly say that there is not much force in the contention that the races in 
I n ^  are of different military capacity and that therefore recruitment has
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to be confined to particular areas and communities only. Sir, this argument 
ignorea th e  fundamental fact that the preeent policy date» from the time of 
the Mutiny <MT the Indian War of Independence, as we prefer to call it, and that 
it is a deliberate policy pursued for reasons not very difficult to understand. 
Further, I do not believe in what is called heredity. You may trai»9mit 
certain diseases, but you do not transmit moral qualities. You do not 
transmit character and in any case human nature is not a constant quantity. 
Environment has a greater influence over a man’s life, over a man’s character 
than what is called heredity. Deliberate, conscious, eftbrt by organised 
community can work wonders and we know by actual experience that in the 
modem world there are countries which have shown that you can, if you want 
to, change the fundamentals of human nature. Sir, it is to me inconceivable 
that there should be whole areas in this country without men who have a 
genuis or capacity for military leadership or military work and therefore I 
would urge that the rank and file of the army should not be closed to those 
who desire to serve their country in the army. You ought not to shut out 
men from enlisting themselves as soldiers simply on the ground that they 
belong to certain castes or that they belong to certain classes or certain areas. 
Sir, I am not a believer in the social fabric of present-day Hindu society, but 
I would say that though there are certain difficulties which I recognise, those 
difficulties are not of such a character that they cannot be overcome. You 
<̂ an build your tradition. Traditions can grow provided there is the desire 
-and there is the will to build up a military traction. Healthy and sturdy 
men are to be found in all classes and in all provinces, including the province 
from which my Honourable friend Mr* Suhrawardy hfidls. Sir, it is necessary 
to remove this slur on the manhood of India.

- Rfidli^lTMBNT OP A t t  CLASSICS TO THE INDIAN ARMY.

Now, Sir, these general considerations leckl me to examine the present 
position. The present position is explained at page 97 of the first volume of 
the Statutory Commission’s Report. Now, Sir, they attach a map and there 
you will find the present figures for recruitment. The total strength of the 
Indian Army is given as 168,200. Now, Sir, what are the figures ? The 
North-West Frontier Province contributes 6,600, Kashmir 6,500, Punjab
86.000, Baluchistan 300. Nepal, which is not a part of Ijidia, contributes
19.000, Gurkhas can only be looked upon ab professional soldiers who have no 
di^ct interest in this country. The Unit^ Provinces contribute 16,600, 
Rajputana 7,000, Central India 200. Centrrl India has great traditions of 
military glory. Bombay 7,000. At one time Bombay was a competitor, at 
any rate the Mahrattas were competitors, for supremacy in this country. 
They contribute only 7,000, Central Provinces 100, Bihar and Orissa 300. 
It is the most thickly populated province in India and I do not think it can be 
said that all the 40 or 42 millions in Bihar are incapable of becoming soldiers. 
Bengal contributes not a single soldier, Assam not a single soldier. Sir, my 
Honourable friend Mr. Barua will be able to press the claim of Assam. Burma 
contributes 3,000, Hyderabad 700, Mysore 100, Madras 4,000 and miscel­
laneous 19,000. Therefore the position is that there are communities and areas 
in India which do not furnish a single man for the regular army. Sir, the 
Punjab supplies 64 or 66 per cent, of the total combatants in the Indian Army. 
I think. Sir, this is not fair to the other provinces. If you want to confine 
recruitment to the Nort-h-West Frontier and the Pubjab, then, let them pay 
for this army. That is my offer to them. But the present arrangement, I 
say, is not fair to the federated units who have as much right to serve in the 
army as the Punjab and the North-West Frontier Province. (A n  Honourable 
Member : Then you would demand conscription %'’)
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3%en, Sir, I would iimte your Attention to the oaates aod oIamm frank 

whtob the «rmy is drawn. Aooocding to the InfUan Anny List, ilwse a n :
MussalmanM—

1. Muasaimons (who include Path«nfl, PiBij»bi Mtisflalmans and Meos).
2. Punjabi Muasalxnahs (who preponderate in the Indian Signal Corps).
3. Hindustani Muasalinans.
4. Rajputana MusscUmanB.
5. MuBsalman Rajputs (Ranghars).

Pathan^
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1. Niazi.
2. Khattaks.
3. Yusafzais.
4. Orakzais.
5. Bangash.
6. Maheuds.'
7. Adam Khel.
8. Afridis.

K aim khan% 8—^recruited for the cavalry alozie.
K a n e is —not mentioned in the oaTslry.
S ik h 9— (Jat Sikhs are mentioned in the 2nd Punjab Regiment by way of exclusion)«. 
H in d u s—mentioned as such only in the sappet imd miner regiments.
B ra h m a n a—-mentioned only in the Esooit to the BritiA £nToy to Kepal.

H a jp td s—
1. Rajputs.
2. Rajputs (United Provinces and ̂ Eastern Punjab).
3. Rajputana Rajputs.
4. Kumaoni Rajputs—mentioned in the infantry alone.

*6. Garhwali Rajputs.

Jetts—
1. Jats—^mentioned as such in the cavalry alone.
2. Jata (United Provinces and Punjab).
3. Jats (Punjab and Delhi),
4. Rajputana Jats—^mentioned as such in the infantry alone.

D ogra9->“
O u ja rg—in the in f^ try  alone.
A h ira — (Punjab, Delhi and Rajpfutana).

O a rh w a lis—
1. Garhwalis.

•2. Garhwali Rajputs.*—The name occurs in the printing seetion a t  a tapper ati<f 
miner regiment where it is Jnentioned that of the Hindus, one-4hira may 
Garhwalis other than Qa^hwaU Rajputs.

Mahrcutaa—in the infantry and sapper and miner regiments alone.
Madrasis—in the sapper and miner regiment only—^photo-litho section.
Kachins^
C h in s  V—20th Burma Rifles.
Karens J
Ourkha Regimenis—
Indian Cavalry Composition—

1. Punjabi Mussalmans.
2. Hindustani Blussahnans.
3. Muasalman Rajputs.
4. Rajput.s (TJnit^ Provinces and Eastern Punjab).
6. Rajputai'K l^ajputs.
6. Sitts.
7. Jats.
5. Dogras.
9. Patbans.

10. Kaintitlianifl,



Indian Signal Corps—
1. Punjabi MussalmanB.
2. Sikhs.
3. Dogras.
4. Madrasia.

Sappers and Miners—
1. MuBsalmane.
2. Hindus.
3. Sikhs.
4. Mahrattas (printmg section).
5. Madrasis (photo htho-section).

Well) Sir, I was examining the recruiting manual and I find that there are 
no recruiting centres for the army in large parts of India. You have in the 
North-West Frontier Province a recruiting office at Peshawar, then in the 
Punjab there are offices at Rawalpindi and JuUundur, then in Delhi, then for 
the United Provinces at Meerut, Agra and Ludknow and for Bombay you 
have a recruiting officer’s headquarters at Poona, and in Gorakhpur in my own 
province for Nepal, and at Maymyo in Bunaa, but there are no recruiting 
officers* headquarters in Bengal, Bihar, Assam, Orissa, Sind, and several other 
provinces and large areas of the country. Now, Sir, so far of course the system 
has worked because your object was different and you were relying more or 
less on British personnel and British officers. But now, your object has 
changed and with this change of object there ought to be a change of policy 
also in regard to recruitment.

Sir, I could quote from many books and many reports to show that there 
are races and classes and castes in these excluded areas which have glorious 
military traditions but 1 refrain &om going into all these quotations and I 
will wind up by saying once again that this is a matter which ought not to be 
looked at from a merely provincial point of view. I would ask my Honourable 
fnends from the Punjab to be generous in this matter. They have vested 
interests in the Punjab and it is possible that on account of these vested 
interests they cannot view the problem in its proper proportions. I would 
ask them, I would beg them, to rise above this provincial feeling, to rise above 
this class or caste feeling, to approach this problem not from the point of view 
of what is good for the Punjab or for the North-West Frontier ftovince, but 
from the point of view of what is good for the country in which we live. (An 
Honourable Member: “ Self interest ’*.) Sir, I say again it is a very right 
desh*e on the part of the other provinces, it is, I say, a very just desire, a very 
natural desire, on the part of other provinces that their men should be allowed 
an opportunity to serve their country and their Eliiig in the army and if 
you deny them this privilege then you are denying them one of their basia 
birthrights.

Sir, with these words, I move.
The Council then adjourned for Lunch till Half Past Two of the Clock.
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The Council re-assembled after Lunch at Half Past Two of the Clocks 
the Honourable the President in the Chair.

T he  H onourable K umar NRIPENDRA NARAYAN SINHA(West 
Bengal: Non-Muhammadan) : Sir, I have the greatest pleasure in supporting 
the Resolution of my Honourable friend Mr. Sapru. It is really an invidious 
and a gallii^ distinction that has been observed in the selection of tha
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different unite for the Indian armies. Why some seotiones of the people 
have been tabooed as non-martial is more than I can comprehend except 
it be due to incomprehensible political reasons. As a man from Bengal 
I have always felt it as a matter of great shame, regret and reproach that 
the Bengalis are not taken into the active military ranks. In any scheme 
of self-government military training is an essential factor for all the peoples 
of the country irrespective of creed, caste, colour or province. It is in 
fact a necessary preliminary to political advance. It is really unthinkable 
that an intelligent and resourceful race of 60 miUioiis couM not be made 
to produce at least 10,000 soWiers to live and die for the defence of their mother­
land. It cannot be said that the Bengali youths are bereft* of the virtues of 
disciplined service and co-ordinated action.* It is trust that begets trust and 
I am sure the youths of my province would gratefully respect any trust ikcht 
will be reposed in them. Military training and service would infuse fresh 
courage, instil new hopes in their minds and inspire them with the spirit 
of service to their country. Given the opportimities and the necessary train­
ing the Bengali is sure to achieve success cm the field of battle. This has been 
amply prov^ by the conduct of the 49th Bengalis in Mesopotamia during tlie 
Great War. While besieged at Kut^eUAmara they checorfully shared with. 
tiieir comrades-in-arms all the privations and sufferings incidental to such 
a long and fateful siege.
(At this stage, the Honourable Nawab Khwaja Habibullah of Dacca and the 

Honourable Lieutenant-Colonel Nawab Sir Mahomed Akbar Khan rose 
t o  in te iT u p t.)

The Honoukablb toe PEESIJ)ENT : Two Honourable M w lw a 
Ctonot speak at one and thp same time.
Cllliereupon the Honourably Ideut^nant-ColpnAl Nawab Sir Mahomed AkkM

Khan redumed his seat.)

Thj( Honoub^KI^ Nawa^ HASI^UIJ^AH o r ^ ^ ^  (Bongf .̂;
Napu^ated Non-Qffioial): On a p<wt of infonnation, Sir. I wi«ih to ku0m 
wl^ethor the 49th Bengatu? were ait Kut*el-Amara< during tlj# s ii^  of that 
plface?

Thb NRIPiaSia^ NARAYAN̂  S5NHA:
I 80.

T he H onoubable  N a w a b  K jetŵ ja  B ^B jlB U LL A H  of P aqpa : I  
do not think so. I was one oi the 49th Bengali I^im ent myself.

T he H onoubable Mb . HOSSAIN IMAM : What was your experience ?

The  H onoubable N aw ab  K h w a ja  HABIBULLAH of D acca : I 
shall give it later on. We were not in the siege of Kut-el-Amara.

The  H onoubable Mb. SATYENDRA CHANDRA GHOSH MAULIK 
(West Bengal: Non-Muhammadan): Perhaps it was the Bengali A^hvi
lance Corps ?

T he  H onoubable L xeutenant-Colonel Naw ab  Sm MAHOMED 
AKBAR KHAN : With your permission, Sir, may I ask the Honourabte 
Member why the batt^on was disbanded ? If it had rendered distinguished 
a^rvices, why was it disbanded i
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T he  H onotteable K um ar NEIPENDRA NARAYAN gINHA: the 
vaiuthoritiee must know it. T^e wonderful diBcipline exhibited by them in 
tbe war zone led us natiirally to expect that the 49th Bengali Regiment would 
be allowed to continue to serve in the Indian Army as a permanent unit but 
unfortunately for reasons best known to the authorities they were disbanded 
as soon as the war was over. This was felt as a great disappointment to us. 
l^iis meant in a way that the Government did not fully trust i^e Bengali but 
if you trust them I am sure it will be reciprocated a thousand times. Autono­
mous Bengal will be meajiingless if the doors for entrance into the army are 
not thrown open to the children of the province to enable them to protect 
l^ ir  country from foreign invasion and their hearths and homes from inter­
nal commotion.

Sir, if I am permitted to refer to historical facts I can give instance aft^ 
:lnstance where the Bengalis formed units in the armies of Hindu and Mussafanan 
kings of Bengal. I know from a study of the history of Bengal that fetngali 
Namosudras composed the rank and file of the last heroes of Bengal, Protapfr 
ditya of Jessore and Raja Sitaram Rai of Harihar Nagar. The famous Maina- 
liati was the general of Raja Sitarcun Ray’s army and was a Namosudra by 
caste. Several other men belonging to caste Hindu community were th« 
generals of Protap€kiitya of Jossore. Again, it is matter of history that these 
Bengali Namosudra people with the force of arms defeated the big Moghul 
army during the reign of the great Afcbar, and Pratapaditya conquered the 
area up to Raj Mahal within six months with the help pf these Namosudras 
and other Bengali people, who had the courage and boldness to fight the Moghul 
army under the great Akbar. These people, the Namosudras, took to cultiva- 
i4on after they were dlM>anctod when the Bengali rajas lost their kingdoms.

TfiB HoNoxJiaABLB LiEtrTENANT-CoLONlL Naw ab  Sir MAHOMED 
AKfiAR KHAN : Vthen was that ? Could you quote ?

T he H onourable  K um ar  NRIPENDRA NARAYAN SINHA : It 
was something like 350 years ^ o .

T he  H onouUabi^  L ieutenan t-Colonbl Naw ab  Sir  MAHOSFEID 
AKBAR KHAN : I will give you instances. That is my subject—history.

The H onouras^e  K um ar  NRIPENDRA NARAYAN SINHA: Ndw, 
all these facts go to show that the Bengalis, if trained, would become very 
|»CK)d soldiers and great soldiers. Again, it is also history, furnished by aa 
Englishman, whose veracity has never been questioned. This is what Jameis 
Stuart in his report to W. B. Bayley, the Registrar Nizamat Adalat, dated 
the 5th February, 1818, says about the Bengalis forming units of military 
battalions:

“  Those who think bo meanly of the Bengali surely forget that is an eajrly period of our 
military history, they almost entirely formed several of our battalions and distin­
guished themselves as brave and active soldiers
The reference is to the fifth report, paragraph 37 of the Appendix. I need 
also hardly repeat because it is a very well known fact that but for the im- 
oommon valour at the moment of the PengaU and the Tclangi soldiers who 
composed his army, Lord Clive would never have been victorious on the field 
of Plaseey.

It will perhaps be said that as the Bengali youths have not shown suffi­
cient enthusiasm to join the University Training Corps the question of « i- 
iiBting them in military service cannot arise, itot wh&t w intended by thia

o2
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Resolution is not to raise a volunteer corps but to recruit people to form a 
regular part of the army which is not yet open to the Bengalis* Volunteerings 
is quite different from taking to military service in the real sense; as a pro­
fession volunteering does not in any way affect unemployment which is one 
of the reasons why Bengalis have now become anxious for military service. 
After all that I have ur^d, if recruitment of Bengalis to the active ranks in 
tile army is further delayed it means nothi^ but doing them a grave 
injustice. Nobody is bom in this world with military instincts, and courage ia> 
not the monopoly of any particular class or community. It is the training 
and environment that makes a man take to militarism. What I have said 
about the Bengali can also be applied with equal if not greater force to other 
provincials who have been characterised, I may ahnost say slandered as 
belonging to the non-martial group.

The HoNOtTRABLB LiBtTTBNANT-COLOKBL NaWAB SiB MAH0MEI> 
AKBAR KHAN (North-West Frontier Province: Nominated Non-Offi­
cial): Sir, I had no idea ot participating in the debate on this Resolutioiiv 
but when my Honourable friend Mr. Sapru repeatedly came out with the 
North-West j^ontier Province and the Pubjab, he forced my hands to say 
something on the subject.

T h e  HoKOTTBABiiB Mr. HOSSAIN IMAM: The North*West Frontier 
comes in only fifth on the list.

T h b  H o n o u r a b l e  L ib u t e n a n t -Co l o n e l  N a w a b  S ir  MAH0MEI> 
AKBAR KHAN : But how many are there in the Militia ? How many are 
there in the other military services ? If you take their numbers as a whole  ̂
they will come to as big a total in the Militia guarding the frontier, suelk 
as the Khassadars, as the number of Punjabis, so I cannot leave the question 
imdefended.

T h e  H o n o u r a b l e  Mr. HOSSAIN IMAM : Khassadars are not included[ 
in this Resolution !

T h e  H o n o u r a b l e  L ie u t b n a n t -Co l o n e l  N a w a b  Sir  MAHOMEU 
A K B A R  K H A N  : T h e y  are in cluded  in  th e  forces com in g  under the arm y.

My friend said something about environment. I agree with him there. 
The environment in the North-West Frbntier Province and the Punjab iî  
such that it makes the people hardy, capable of enduring any hardship, a«dr 
makes them very good material for the army. Both the climate and the life 
contributes to that end. Then, Sir, I have my doubts as to whether the 
meagre pay which the sepoy gets will appeal to the peace-loving people o f 
Bengal and the United Provinces and induce them to serve and risk their 
lives. I think that even if recruitment were thrown open, not many would 
take advantage of it. Because, during the Great War, everybody was wanted,, 
but did they come forward ? No. Of course if they want to bring in conscrip* 
tion or compulsory universal army service system on the Continental system 
here, that might make them soldiers, but if it is a voluntary system, I do not 
think the people of Bengal and Assam and many of those of the United Provin­
ces would care to accept the mea^e pay which the soldier gets. Why are 
the men of the North-West Frontier Province and of the Punjab spread all 
over the world ? Why are they more enterprising ? Because they have not> 
the resources of cwifbrtalile living in their own provincea. If they had
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Tn5an8 and they could live comfortably, they would not care to leave tkeir 
^omas and go to China, to Australia and other parts of the world. They go 
âimply bdoause they have not got sufficient resouroes in their own provinces. 

I t  is this which has made them hardy soldiers and enterprising men. (An 
JSonourahle Member : “  What about the raids ? ’*) Baids help to give him 
.experience in the art of defending himself. He is ever on the alert against 
surprise. He cannot be surprised like the Hindus were by Mahmud of Ghazni. 
The raids keep them fit for military service.

Then, Sir, the Honourable Mr. Sapru said something about the national 
armies of India in ancient days. Well, I know my history very well. I did 
not hear him, but perhaps he was referring to the armies of Magadha and the 
'armies in the Doccan before the Muhammadans came. There is no doubt 
that national armies existed in India even before the invasion of Alexander, 
but let me remind him that when Alexander the Great came at the head of 
his Macedonian troops he found the national armies of India an easy prey. 
The same was the experience of the Arabs. Muhammad bin Kasim at the 
head of 10,000 troops found it quite easy to conquer the whole of Sind. He 
was recalled by the Khalif owing to certain disputes between them and so he 
could not proceed further with his conquests. But Mahmud of Ghazni early 
in the eleventh century again found the same thing. Mahmud invaded India 
Bt least 17 times, and every time he surprised and defeated the national armies 
of India through the rapidity of his movements and hardihood ot his soldiers. 
"They could march 20 to 30 miles a day, which was impossible for the peace- 
loving national armies of India. Again the same thing occurred when Muham­
mad Ghori invaded India. He had also national armies to cope with, and he 
came with a force which was a mere handful in comparison. Yet he defeated 
the national armies of India because his troops were better and more discip­
lined, animated ^ith one idea, the will to conquer, which he had infused into 
their minds.

Now, my worthy friend who spoke last was saying something of the ex­
ploits of Bengal. Let me remind him of one historical fact. After Muham­
mad Ghori had defeated Raja Jai Chand of Kanauj in 1196 he sent BaJchtiyar 
Khilji with 100 men as a sort of reconnoitring patrol towards Bengal. 
*Bakhtiyar Khilji was away two months while the King was engaged in 
details of administration with his viceroy Qutb-ud-din-Aibak. In the mean­
time news came that Bakhtiyar had conquered the whole of Bengal and Assam 
and that the Maharajadhiraj named Maharaja Lakhsinaniya had been brought 
in chains together with 20 crbres of c«wh and several thousands oi' elephwts 
,and other booty. The King said to Biakhtiyar Khilji:

** You have entirely thwarted my plans. It was my intention to invade Bengal, 
so that some credit should come to me in history for conquering Bengal’ *. But 
B ak h tiy a r  said , “  Y o u r  M ajesty , I cou ld  d o  it w ith  a hundred  men and I d id  not want 

:to worry Yoiu* Majogty

That is a historical fact which anybody can verify. Afep the same 
"Bakhtiyar Khilji, not satisfied with conquering Beng^, crossed the river 
‘Brahmaputra and went into Tibet. He came across Qhengiz Khan, and of 
course Ghengiz Khan had an even finer army than that of Bakhtiyar, and the 
latter was defeated. He was defeated as soon as he met a better and more dis­
ciplined force. So that Bakhtiyar Khiljv'^a^ invincibly?; he was an ordinary 
mortal. (An HonourdU  ̂Member: ‘VHe had very Ipng ajms '*.) He may have 
had long arms but he was an ordinary mortal. He was defeated by Ghengiz 

-Khan, but where the conquest of Bengal and Assam was concerned it did
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not Want itiofe tlian a litiiidred ifien Bjid with that forĉ e he brought in the 
WaiiAraja takhsinarLiya ill chains. Therefote, Sir,, I do not think those ojd 
national armies bi India can be said to haVe been bf very good fightiijg 
iriatofial. Wlxeu the Brtish Government began to conquer In(fia, I think at 
first Lo!rd Clive was the first man who brought in forces from Madras and Tie 
cotiqtiWed Bengal with Madrasi sdldierB. Lord Clive found out loiter on th<̂ t 
the Bengali was better fighting material than the Madrasi and that is why 
he began to recruit the Bengal army. I will give you the history of the whole 
thing.

T h b  H o n o u r a b l b  t h e  p r e s i d e n t  : Y o u  have g o t on ly  one m inute 
more !

The Honoujlablb Lieutenant-Colonel Nawab Sib MAHOMEP’ 
AKBAB. KHAN : After the battle of Buxar the British authorities foumi 
out that the Purbiya people from the United Provinces were better material 
tixan Be^alis ; so tiey began to take Purbiy^ and that remained so till 1857̂  
ibe Mutiny, but when Lord Hardinge and Lord Gough fought the Sikhs they 
found out in the Sikt War tluit the Sikh and the Punjabi soldiers were still 
better than Purbiyas and that is why after the Mutiny of 1857 they disconti­
nued the, recruitment of Purbiyas to a great extent and began to recruit from. 
t}ie Punjab. Well, Sir, the Great War too proved that the Punjab and tlie 
tlorth-West ^Frontier men were better material as a fighting unit than the 
rest of India, beĉ kuse they came in great numbers and the experience thî t- 
we^ained the war pi^Qved.that they were better material. Now, Sir,——̂

Tbs AoiJpujUABiiE PCHE ^yRrSiSJDlSrt?: Will you please conclude your 
speech now 1

The Honoujiable Lieutenant-Colonel Nawab Sxk MAHOMED ‘ 
AKJ^AA KiJAN; I  w ^  just ^k  my friend, the Honourable Mr. Sapry,4f 
,j!e w^» g^ing to employe certain rserva t̂, will he r̂y to get au efficient seiva^ 
or (̂ n .ino^cien^ ^rva^it ? Ihe Government of India and all the province 
Wq^d like to h^ve t^e beat pi^terial fqr their money. They «.re the pay meui- 
ters ai^ pî y mastoTB wiU alwâ jS have the better materiaJ. When thcjy 
c^n jpnd b^ter material,^hy should they be asked to recruit deficient spldii^ 
^ o  a :^  ja very Iqm  wUl deficient. Why should they t
n^y ^  tjiey not l^vie the better matĉ rial ? jTĥ kt is another argum^t 
of ibaine, Slir. And the liwt j^rgum îii ̂ a t  I was gqii^g to use—I do not know 
if I have already used it—was that it is simpl}  ̂the hard living and the climate 
that has m ^e the Punjab and North-West Frontier men fit for the army, 
^Wause they hftcVe ,not got the mioureeB Hthat the rest India have.

T h e  H o n o u r a b l e  N a w a b  Malik Sib MOHAMMAD HAYAT KHAN 
NOON (Punjab: Nominated Non-Official): Sir, the Resolution movefil 
by my Honoutable firtend Mr. Sapru may sound quite all r ^ t  theoretical^t. 
but I  beg tojsubmit, Sir, that when put in practice it will notprove a success. 
My Honourifible friend was pleased to call the present army a mercenary army 
and still he wants that additions should be made to this mercenary army from 
his province and other provinces. I cannot understand that, because when 
he proposed that recruits should come from Eastern ŵid Southern India he 
never said that these reoniits would not ezped; any pay and so need ^ot be; 

-----
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Thj: Honoubablb HOSSAIN UktAM : Is any army unpaid ?

The Hoi ôtjbablb Nawab Malik Sib MOHAMMAD HAYAT KHAN' 
NOON : He sakl “ mercenary army These are words that I take excep­
tion to. I do not doubt tlie pluck and courage of my brethren from tho 
south or the east of India, but the question is, as my honourable friend Nawab 
Sir Mahomed Akbar Khan has said, one of environment. For us, Punjabis, 
a military career is one of necessity. We had for the past several centuries 
to defend our hearths and homes and have therefore had to adopt this career. 
Even now ii’ there is any invasion the dajxger is from that comer, and we in 
the Punjab and the North-West Frontier cannot wait till our brethren from 
Assjwn and Bengal come to our rescue. Then, Sir, the soldier has to be a very 
hardy human being, "the climate of the l?unjab and the North-West Frontier 
Province is extremely cold in the winter and extremely hot in summer and 
that is why the soldier from Northern India can stand any climate. As far 
as 1 can gather, Sir, there has not been any genuine demand for military" 
employment by the people of those provinces to which reference is made 
my Honourable friend’s Resolution.

T he H onotjbable Mb . HOSSAIN IMAM : How is it judged ?

T u b  H o n o t jb a b le  N a w a b  M a u k  S ib  MOHAMMAD HAYAT KHAN 
NOON ; I wiil tell you, Sir, if you wait. I beSieve a few years back it was 
proposed to liaise some territorial batta^ons in l^e capi<ial of Eastern India  ̂
and if I am not wrongly informed, the qisotas were never completed. The 
sicAiwne proved a fiulure while the very scheme proved a suceeas in Northern 
isdia.

Thb Ho noubablx  Mb . HOSI&AIN IMAM; was Oiat ?

T he  Hoi^oTmABLfi N aw ab  Malik  Sib  MOHAMMAD HAYAT KHAN 
N06N : On thtf last occasion that His Excellency the Commaaider-in-Chief 
spoke he said they could not complete the battalion in Calcutta. Then, 8ir̂  
military employment is not a very lucrative one------

Tav: Sd^ouBABLE SSb. HOBBAIN IMAM : Then why stick to it ?

T h e  H o n o u b a b l e  N a w a b  M a l ik  Sib  MOHAMMAD HAYAT KRAtf 
NOON : I will tell you. The pay is very small and I doubt if on that small
pay my friends from the sout^ and ^ t  m India would like to come and serve 
em the SVoBrtî r.

Tra HonWifcABLE Sib  DAVID DEVADOSS (Nominated: Indiaa
tJhrifirtians): They willing.

T h e  H okottbable N a w a b  M a l ik  S ib  MOHAMMAD HAYAT KHAN 
NOON : T h o military authorities might or might not make some distinction. 
But I know and you all know that in the Great War thefre was a great demand 
for recfuits and I do not believe that any big offer from any of those parts of 
the country was refused.

T he SoHfOVnAHtti Mb . HOSSAIN IMAM: Were the conditions the
Mine 1
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T h b  H o n o u b a b l b  t h e  PRESOENT : The Hcmourable Member ehould 
not interrupt.

T h e  HoNotTRABLE K a w a b  M a l ik  Si b  MOHAMMAD HAYAT KSAS  
NOON: I do not mind it, Sir.

T h e  H o n o u r a b l e  t h e  PRESIDENT: I do not think you should mind 
it, btit it is too much.

T h e  HoNt»tJBABLE N a w a b  M a u k  Si b  MOHAMMAD HAYAT KHAN 
NOON : I do not remember there was any such big offer. Even now, Sir, 
if my Honourable friend comes forward with an offer to produce 600 men of the 
oame tribe from the same tract, the military authorities may he pleased to 
fery them, I would beg His Excellency the Commander-in-Chicf to take those 
P^ple and send them to Razmak for training, because the best field for military 
training is the Frontier, and I doubt whether my brethren from those parts 
o f  the country will either find the climate of the Frontier very congenial or 
the living there very comfortable.

With these remarks, Sir, I oppose the Resolution.

T he H onourable  R aja  GHAZANFAR ALT KHAN (West Punjab: 
Muhammadan) : Sir> it is with feelings of great pleasure Uiat I am taking 
part in this most important discussion* It is a matter of great pleasure, Sir, 
because 1 find that every day the opportunities when an e l^ ed  Member can 
vote with the Government are becoming very rare And I am glad that this 
Reeolution has provided me an opportunity Where I  can certai^y vote with 
the Government and while doing so, I shall be representing the wishes of my 
constituency.

1 congratulate my Hohburable friend Mr. Sapru on the moderation of his 
tone in his speech. Except for one word to which reference has already been 
made by my Honourable friend, Nawab Sir Mohammad Hayat Khan Noon, 
1 think his speech set a very good ez^ p le  for the discusaion. He called the 
present army profesBicttial and mercenary. , .

T h e  H o n o u r a b l e  M r . P. N. SAPRU : Sir, I called it professional—I do 
not know if I oa(Ue4;i> m«CQenaiy Îso. If that word 

 ̂ hurts my Honourable £nend, I have no particular desire to
use it. . ^

The Honourable Raja <^HAZANFAR A U  KHAN: I thank you 
very much. I am very glad, Sir, my Honourable friend has withdraw that 
word. So far as “ professional is concerned, I am not ashamed of it, because 
after all there are respectable professions and it is not always necessary to 
disown that one belongs to a particular profession. This army profeswon was 
started as early as probably history can take us. It was at the time when the 
original cnsto system, was formed t^at a division was made and this profession 
of fighting was really set apart for one class of people who were called 
Kshatriyaa. So, in other words you caî  say that the Kahatriyas according to 
the old Hindu caste system were the professional warriors* Therefore, if the 
Army Department say that a certain class provides the largest number of 
recruits and calls it “ professional ” , we should feel rather proud of it.

My Honourable friend Mr. Sapru said that it is the enviromnent which 
makes a soldier. Now, Sir, looking at this country, we all know that this 
large army is kept mainly because whenever there is any danger of India

5 4 8  COUNCIL OF sTATii. [ I S tH  M a r c h  1085 .



l)eing attacked, it is from the north. Now, Sir, the climatic conditions between 
Madras, Assam, Bengal and the Frontier Province are so different that it would 
be hardly fair to expect a Madrasi to stand the climate of the North-West 
Frontier in the month of June or July.

Sir, when I oppose this Resolution, I may assure my Honourable friend 
that I do so not from any communal, racial or territorial bias, but merely from 
oonsiderations of common sense and necessity. Suppose the Govenunent of 
India decided to raise a navy, and I found on the list that a larger number of 
recruits were derived from those places which are situated just on the seaside, 
I  would not come forward here and say : “ No. Although my part of the
country may not be able to supply efficient men for the navy, you must recruit 
-them from the Punjab That is not the right spirit in which my Honourable 
friend referred to responsible government. Are we not here to prove to the 
^orld theit India is one nation ? And it that is so, are not those classes from 
which tho rocrults are obtained sufficiently national to give a national army 
to tho c 3Uitry ? It is a matter of necessity, Sir. As far as I know, in Calcutta, 
in almost everywhere, these big merchants and millionaires have
durwans to guard their houses and property, and everybody knows that the 
class of people who work as durwans and guards to protect these people from 
thieves and robbers are either Pathans from the North-West Frontier or 
Bhayas. There are only two particular classes from which those people 
^et the men to guard their own homes. So, when we talk about the army we 
must talk with a sens  ̂ of responsibility and see that we do not do anything 
which would adversely affect the efficiency of the army. As a matter of fact, 
the whole misunderstanding seems to have arisen from this so-called difference 
t)etween martial and non-martial classes. As a m^ter of fact, there is no such 
thing as a martial or a non-martial class. For instance, Sir, here I have a list 
which gives 32 classes from which the present army in India is recruited. 
You will see that they are neither confined to IJindus i;ior to Muhammadans nor 
to Sikhs nor to any particular religion nor to any particular part of the country. 
{An Honourable Member: “ ^^at about Sayyids?’ ') The number of 
JBayyids now in the army is ov^r a thousand. {An Honourable Member: 

What about future recruitjjaent: are they eligible ?‘̂ ’ ) I think we are dis­
cussing that Resolution tomorrow and my Honourable friend would not 
like me to speak on it today.

This list, Sir, includes Pathans, Baluchis, Baltis, Punjabi Mussalmanii, 
Mussalman Rajputs (Ranghars), Meos, Hindustani Mussalmians, Rajputana 
and Central India Mussalmans, Dekhwi Mussulmans, Madrasi Mussalmans, 
Sikhs, Dogras, Gurkhas, Garhwalis, Kumaonis, Rajputs, Jats, Brahmans, 
ttahrattas/Ahirs„ Gujars, Christians (Madras), Adi-Dravidas, Tamils, Tolegus, 
JBurmans, Chins, Kachins, Karens, Shafts, Mers, Christians (Punjab), Now, 
Sir, after hearing this list, is there any Honourable Member in this House who 
will copsider that th  ̂Army Department have tried to exclude any particular 
community or class from their recruitment? {An Horwmable Member: 
'‘ ‘ What al^ut the Vni^hya community V )  As the t^im itself shows, these 
den are traders who should not expect to be asked to deal in military matters 
as well. (An Honourable Member: “ But Brahmans are taken ?’ )̂ {Another 
Honourable Member: “ Are not sweepers and dongas taken ? **) They are, 
Sir. I was talking about the Punjab. You will that in the Punjab the 
numl)er of Mussalmans in the regiments is about 50,000. Now there are 
hundreds of castes and sub-castes in the Punjab but the recruitment is confined 
just to about 15 classes. I would jnot like to take the time of tlie House by 
reading them out but I will tell theJ» that tbere will^be found a great difference. 
For instance, the number ot Rajputs is 16,000, while there are equally important

; RBCBmrMENT OP ALL CLASSES TO THE INDIAN ARMY. 563



[R aja Ghazanfab Ali K han .]
tx>mmunities who provide 300 or 400 recruits- Then» Sir, another thinĝ  
we miiat boar in mind is that it was after the Mutiny of 1857 that this 80-called 
distinction between martial and non-martial clasaos was made. As a matter 
of fact, nobody has so far explained what connection there is between the 
Mutiny and the classification of the aimy after it.

T his H onourable Mr . P. N. SAPRU : If Honourable friend wdjrits 
to know the connection between the Mutiny and the present policy, he had 
better read the reports of 1859, 1879, 1912 and 1913.

T he Hois' curable R aja GHAZANFAR ALI KHAN: Sir, I never 
mentioned the word “  policy What I said was, “  What has the Mutiny o f  
1868 to do with the classes which are supplying recruits now ? ”  It is not a 
question of policy. The real thing is that, if the implication is that the Govern­
ment, after having experienced that there are certain classê j which are not 
amenable to military discipline and who cannot be always relied upon for 
standing by their officers and standing bv the Government they are employed 
by, if the Government have then exclude<i certain classes, I think they are wise 
in having done that and the Members should support that. {An Honourable 
MemJber: “ What about the rebellion in the Punjab ? **) The Punjab was 
only recently annexed. Till then, the Government did not know what sort 
of material the Punjab would provide for the army and after having that 
experience, Sir, now they realise that it is really the Punjab people who are 
the best soldiers. At the same time, my friend said that there is no such thing 
as hereditary. I do not agree with him there. Even in aJiimals, even in 
ruoehorses, we ask, “  Where is the pedigree ? ”  What is that ? Is it not 
heredity ? I can assure him that even amongst human beings there is such a 
tiling as heredity. In our part of the country, some people"have for genera  ̂
tionj? been enlisted in the army and I can assure him tliat they 'will make 
^uch better soldiers than any other comm:unity which has not supplied any 
soldiers hitherto. At the same time, I do not agree with my Honourable 
fiiend Nawab Sir Mohammad Hayat Khan Noon that it is a matter of necessity 
in the Punjab. The Honourable Nawab Sir Akbar Khan said that we have no 
mcney and it is only for the flake of Rs. 20 that we are prepared to join the 
army. That is entirely wrong. During the Great War, I reifiember instances 
where from villâ ges Itridows came with their young sons and got t h ^  «n!ibted 
m the army knowing fiifiy well t}iat after drawing its. 16 or Rs. 20 per mensem 
for one year, or six month®, t^ere was »  chance of their being «hot.

T he Honourable I.ieutbkakt-C’olonbl N awab Sib  MAHOME& 
AKBAR KHAN : Because they had no money. I was a reomiting

Thb HoNOiTBABLtB R aja QHAZANFAR ALI KHAN: Because they 
had no money ^

The Honourable L i» utbi?ant.Coloni:l  Nawab Sir  MAHOMEI^ 
AKBAR KHAN : Yes; it was pirrely a question of money.

The H onourable R aja GHAZANFAR ALI KHAN: I am certain 
that my Honourable friend is making a reference to his own wonderful province 
where they are accustomed to shoot down a man when he is carrying a loaf 
of bread! Punjab is different from the Frontier Province, and that is why 
the number of soldiers from the Frontlet Province is so tttiafl.
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T he H onoubablb  L ie u te n an t -Colonel N awajb Sib  MAH0MEI>- 
AKBAR KHAN : With your permission, Sir, may I tell the Honourable 
Member that in his own place, in Jhelum , they are starving fot bread I There 
is starvation all over. They take up employment on Rft. 4 a month.

T he H onoubablb  R aja  GHAZANPAR ALT KHAN : I  would be glad 
to know if everybody in the Frontiĉ r Province is paying super-tax like my 
friend the Honourable Nawab Sir Akbor Khan ?

T h e  H onoubablb L ie u te n an t -Colonel N aw ab  Sir  MAHOMED 
AKBAR KHAN : Mine is an individual case.

T h e H onourable  R a ja  GHAZANFAR ALI KHAN : I can assure you 
that such people are very rare. I have never heard that therfe are many in 
that wonderful country where he comes from!

T he HoNoiTitABLB N a w ab  M a l ik  Sir  MOHAMMAD HAYAT KHAN 
NOON: I never used the word “ necessity'* as necessity for money. I 
said “ necessity for defending our homo and hearth

T h »  H onourable  R a ja  GHAZANFAR ALI KHAN : I referred to my 
Hono\u?ahle friend the Colonel Sahib from the Frontier Province.

T h»  H onourable  LiBtrrBNANT-CoLONlBL N aw ab  Sir  MAHOMED' 
AKBAR KHAN : You are a Btarving people I

T he H onourable  R aja  GHAZANFAR ALI KBLAN: Tlie most import- 
iwxt thing is whether it is practicable for His Exoellency the Commander-in- 
CHef to give an undertaking that the recruitment in the future will be from all 
classes. Suppose there is a regiment which wants 20 recruits. There are 33 
crores of people in India. Would you desire the recmiting officer to go all 
over the country, to every nook and comer of India, to pick out who are the 
best 20 men ? {An Horvourdble Member : “ No If that is not your desire, 
then why not leave the military to pick out the best men from those classes, 
trom those areas, from those f âtts ot the country, where people have ttlrefl4y 
been tried ?

The H dnourablh  iSfE (P[RESIDENT : Yt>ur tiane is up.

T he H onourable  R aja  GHAZANFAR ALI KHAN : I have said, Sir^. 
«111 wanted to say.

Xhb HoNouitABU) Mr. HOSSAIN IMAM (Bihar aiwi OrisBa ; Muham- 
.miKlan) : Mr. President, the Resolution which my Honourable fidend Mr. 
JSl̂ pru has moved is a natural evolution of the future changeB whioh are oon- 
templated. As long as India was considered a minor who had no responflibiiity, 
our guardians were empowered to do what they liked with ua. But when itie 
assumed that we are able to take care of ourselves, and that defence is gomg 
to be more and more the concern of India, then we require that we should be 
consulted. Great exception was taken by the vested interests of the Punjab 
to the fact that others are now trying to stop the army being the preserve o f 
t̂lhe Punjabis. They came out with patriotic motives that they want to defend 
itndia. Tliat is exactly the same thing which England is stating here todaj» 
They Sfijy they siid to d îfend us. It is exactly in the Mme mannwr
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{ H r .  HoBsain Imam.]
that the Punjab wants to defend us in order to enrich itself̂  There is no differ­
ence between the Punjab and Britain in this respect. The cry o f efficiency has 
been taken up from the Britishers, and there is no other reason for it. Is it 
not a historic^ fact, Sir, that the Punjab itself was conquered by an eastern 
^ rm j ? Is that not sufficient in itself ? Is it not a fact that the Sikhs were 
able to conquer the Mussalmans and Hindus of the Punjab ? Can that be 
denied ?

T h b H onoxjkable N aw ab  Malik . Sir  MOHAMMAD H A Y A T  K H A N  
NOON : They were also Punjabis.

T he  H onoukablb  Mb . HOSSAIN IMAM : 14 per cent, copquered the 
86 per cent. 56 per cent, of the Punjab are Mussalmans. The whole of these 
combined were, conquered by the British Army with the Eastern Telangis 
and the sepoys of old. That is my reply to the inefficiency bogey which is 
raised up whenever we want to have the preserve of veatod interests disturbed.

Now, Sir, I come to the merits of the Resolution. It does not say in so 
many words that Punjabis should not be recruited. It does not mean that 
those who are in the army already should be turned out. What it says is that 
those people who have not been given a chance to prove their merit, tho^ 
About whom your opinion is one-sided in view of their exclusion, should also 
/be mven a trial. We used the word “ exp erim en tW e, in In^a have two 
kinds of armies of occupation. One is the British Army which is welUknown 
to be here to safeguard the interests of Great Britain. The other is the tkrmy 
which is recruit^ outside British India. I refer to the 19,000 men who are 
recruited from Nepal. If the Puiyabis are so keen W  hot having their preserve 

' disturbed, they can join hands with us and ask th^t these 19,000 men who â te 
reciliited firom outride the Kingdom, who can in every sense of the word be 
called “ mercenary’ ’ because they are not defending their home or hearth— 
they are not here for that purpose—could he rep la^  by an eastern army. 
Would it be too much to ask for this ?

T he H onoueabwb L ibutbw ant^Coi^ n el  N aw a b  Sib MAHOMISD 
AKBAR KHAN: We have no objection to that.

T h e H onourable  R aja  GHAZANFAR A l l  KHAN : Ask your Leader. 
We have no objection.

T h e  H o nourable  Mb , HOSSAIN IMAM: It is a wrong policy on the 
part of those who have vested interests to attribute motives to every demand 
TOr reform. This is what they are doing at the p i^ rit moment  ̂ THiii is the 
'Very thing which is rankling in the minds of the Punjabis. My Honourable 
ooHeague from the Frontier ^ovince asked why the men did riot join during 
the Great War. That is a pertinent question, I admit. But do you realise 
the difference between recruitment now and recruitment during the Great 
■War? There is this difference that the prospect of military Bfe wa  ̂ not 
there. Here, you can train them up, inculcating in their brains, in their minds, 
the military spirit. {An Honoutahlc Member : “ Inject! **)

The H onourable  I-JEtTTENANT-CoLONBL Naw ab  Sir  MAHOMEI) 
AKBAR*- KHAN; May I put a question ? During peace titoe they should 
«eH^, and ̂ e n  wat oomes, they should not! That id what it comifii tok ’ ‘
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lag&QBxntiiEVT o f  a l l  c la6sR S  to  th e  Indian army. S57

T he H onoubablb Me. HOSSAIN IMAM : Do you expect a child, who 
not able to stand up, to stand up and run at once ? You do not allow him to 
do that. You cannot blame him because he does not nm. It is the same thing.

have been disarmed, we have been kept away from the army, we have 
been demilitarised, and you turn round on us and say we have not the military 
spirit. Is it not the Punjabis who have to be condemned for taking away this 
spirit from us ? Can India continue to remain dependent on the strength of 
one part of it ? And that part, too, which is open-to all sorts of ravages by the 
northern bears. Always it is the l^njab which has fallen first and we have 
come last. {An Honourable Member: Why do you say the Punjab took
away your spirit ? If it had been able to defend itself well then India would
not have b^n invaded through all these centuries from time immemorial. 
The Punjab stands the brunt, Sir, but it is never able to stop the advance of the 
invading hosts which have swept like an avalanche over the whole of India. 
And when the avalanche came from the eastern side, even then the Punjab 
was not able to safeguard itself and keep its own integrity intact. (An Honour­
able Member : “ But you did ? *’) We were the last to fall on most oocasaons..
But in that respect Burma has precedence over the Punjab. Burma fell to 
the British even afb^ the Punjab. Yet from that province the Commander- 
in-Chief recruits less than 3,000 men while he recniits 86,000 from the Punjab I 
On the score of being the last to fall, Burma ought to have the palm and not̂  
the Punjab !

Sir, I was ieferring to the fact that at present the Indian Army is recruited 
on two bases, one is the cast basis and the other is the territorial basis. For 
each regiment a district or division or part of a district is assigned as a recruit­
ing area, and then in that area the castes eligible for recruitment are set down. 
Ou  ̂point is, Sir, that while you cannot do without specific recruiting areas for 
individual regiments, it is not necessary to restrict the recruitment of certairt 
castes. That is one way by which, directly or indirectly, the British Govern­
ment is trying to perpetuate all the vagaries of the caste system and the segre­
gation of the depressed and other classes, and is helping to set up a bar against 
a man merely by reason of his birth from entry into the army. Is that in 
keeping with the pronouncement of Queen Victoria, which forms the basis 
of the connection of the Indian people with the British Crown ? Is it not stated 
there that caste and creed will not stand in the way of entry into the Govern­
ment services ? You are by your actions repudiating what Indians regard 
as their Charter.

Then, Sir, what is our demand ? Our demand is very simple. We do 
not ask for any leniency or whittling down of the standard and physique 
required. We say, got the very best possible person you can, but, for goodnes 
sake, do not refuse them on grounds of caste. Let only the best man be taken 
And the greatest strength to our case is added by the action of His Excellency 
the Commander-in-Chief himself. If a man outside the military caste is fit 
to be an officer in the army, I wonder who can say he is not fit to be mere 
fodd^ for cannon ? Government by its own action has admitted that a 
military oligarchy cannot be mcdntained in the leadership of the army. We 
want them to go one step further and declare that there ought not to be a. 
military oligarchy in the ranks.

With these words, Sir, I support the Resolution.

T hb H o noubable  Sib  PHIROZE SETHNA (Bombay : Non-Muham­
madan): Mr. President, my friend the Honourable Mr. Sapiu has carefully 
avoided the words martial classes and non-martial classes in his Resoluti< r and
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has asked that recruitmont for the Indian Army should not be oonfined as 

at present to certain classes only. While however  ̂ he has used the words 
“ certain classes”  one naturally infers that he means thereby the so-called 

martial classes. It was only yesterday in the other place that an Honourable 
Member took up the question of recruitment from the non-martial classes, and 
the Army Secretai y informed him that His Excellency the Commander-in-Chief 
was going to make an important statement in this House today and that it 
would be preferable if the speaker avoided the subject, and he did so. I need 
M t assure His Excellency that we a wait that interesting statement which we 
hope he will make today. We trust that in that statement he will give us hope 
that hereafter, whatever may be the case now, the doors of the army will be 
open to those communities and those classes to which evidently they are at 
piresent closed.

Mr. Presid^t, the question of the martial and non-martial classes was 
-discussed threadbare in the diiferent military committees. The erviden^ 
before the Skeen Committee was predominantly in favour of including in the 
officer ranks men who may not be «aid to belong to the martial classes. I may' 
be allowed here to mention that We do not know who actually fcNrm tbe 
martial classes and who do not, and if in his reply His Excellency will tell us 
who in the opinion of Government are the ma^ial classes, whether they are 
people l i v ^  above a certain latitude or otherwise, we should be very glad to 
^ v e  the information. Sir, in the Skeen Oommittee, as I have said, evidwoe 
was oflFered by many people and ihe majority were in favour of opening the 
officer ranks to the so-called non-martial classes. I WQiild like to quote a few 
^ratences from the evidence of no less a person than Sir MaJoolm Hailey. tU  
aaid:

“  It may b© asked whether it is advisabld to continue to show an j  strcli prefe^e^ 
t^themilitaryand Uftd^wning olMses as wofnld seem to imply to exehide
whosrlamijies are mainly engaged ia oommeree or industry or literary purgiika**.

Again,
** If the further qtMstioB were asked whether it is advisable t« make thispFeiefcncto 

a &ced item in our pc^ey, 1 would myself answer in th« ne|»iive. I have seen yery many 
men amongst the professional classes who would in my o^nion make good officers

Further,
fVom my point therefoore, 90 far as I aia conoemisd in the selection of oandiBates 

for Sa&dhurst, 1 shall always be prepared to admit a proportion of men from the profes­
sional classes, provide that candidates come forward with the necessary physical quali­
fications and with the appearance of having the temperament to make good officers
These are quotations firom the evkkfloce of Sir Malcolm Hailey. On the strength 
of that evidence ood of other witneeaes, the Skeen Comsnittee recommesided at 
follows:

“  We therefore recommend that suitable boys from the professional and other classes 
should have exactly the same chance as any others. We too have heard the view 
expreaeed, it may be regarded to some extent es the natural view of vested interests, that 
Indian officcrB should be drawn from the so-called martial classeB alone. But on the other 
hand there are some Indian officers in the army already who belong to the profesfiional 
claBseB, and these have so far proved to be not only efficient but also, we are told, accept­
able to* the men

Now, Sir, as my friend Mr, Hossain Imam pointed out a few minutes back, 
what applies to the officer ranks applies also to the rank and file. Therefore, 
if the door is opened to those communities from whom no recsmts are received



pve^ent I think it will be a very good, tlung. Mŷ  frimd Baja Ghazanf«r 
AU Khi«i said this is a case of common sense against necessity. I suppose it is 
common sense to have strong and able men, a ^  that is the necessity. In the 
Bame breath he said, “  You must not forget we are making India one nation 
How can you make it one nation if you leave out certain classes and do not 
open the army to them ? Therefore, according to himself it is very nec-eisary 
that the door should be open to all, provided of course they are of the requisite 
quality and efficiency that is required by the military authorities. Now this 
question was taken up by the Defence Committee of the first Round Table 
inference. I took there the occasion to quote a sentence from the Simon 
CJommission’s Report which said:

* ‘ Whereas the most vifile of the so-called martial races provide fine fi|;hting material, 
other communities and areas in India do not furnish a^itigle man for the regulf^army

This was a very siweeping statement to make, as I pointed out to the Defence 
Committee, and surely the authors of the report must have clearly forgotten 
that before the Indian Mutiny the army conaisted not only of Punjabis and 
Sikhs but was recruited from other parts of the country and who were able to 
render a very good account of themselves. Before the Mutiny they were 
-drawn from wl clas>̂ es of people.

My friend Mr. Sapru gave the total number of Indian soldiers in the Indian 
Army according to the Simon Commission's Report and I think he gave the 
figure as 15^,200. He gave a detailed list of provinces and communities they 
came from and so far ap Bombay and Madras were concerned, he gave thA 
mimbere as 7,000 and 4 0̂00, respectively. I drew the attention of the Defence 
Committee to the opinions in regard to the Madras Army and in regard to the 
Bombay Army—not of private ii^vidwftls but of men who held the important 
position of Commanders-in-Chief. Let me quote here the opinion of General 
Ifarre, Commander^in-Chief of the Bombay Army, which was given 25 years 
alfter the date of the Mtitiny. He said ̂

“ History has proved that the whole of the western coast is a military country pro­
ducing a warlike population. The southern Muhrattaa have proved themselves in focme? 
^ y s  and are still equal to any othipr race in India as a fighting people. Their power has 
lieieii brokw a^d their znilil^y ardour WTOnched by almost total disaimament but they 
are still a hardy people, in a mountainous district, inured to toil, and especially good in 
tracing their steps over the rough and impracticable ghats. What more can you require 
^ SQldi0i’s 7

I now turn to the Madras soldiers and quote the opinion of another Com- 
Tnander-in-Chief, Sir Frederick Haines. He said :

“  I cannot admit for one moment that anything has occurred to disclose the fact that 
the Madras sepoy is inferior as a fighting M n . The iaota of history warrant us in assuming 
the contrary. In drill, training and discipline the Madras sepoy is inferior to none, while 
in point of health, as exhibited by returns, he compares favourably with his neighbours **.

These, Sir, are the opinions of Commanders-in^Chief. According to the figures 
Tead out by my Honourable friend Mr. Sapru and which I just now q\K>ted, only 
7,000 we from Bombay and 4,000 from Madras. Take again the Mahratta 
a»rmy. l i  is true the Punjabis, Sikhs and Ghurkas have done uncommonly 
well, but I have good authority to show that during the Great War amongst 
the Indian soldiers the Mahratta soldier was considered the equal of any other 
in the Indian Army. I hope His Excellency the Commander-in-Chief will 
confirm what I have stated.

T h b  H onoub^ lb  L ibu tbn an t-Colokbl  N a w ab  Sir  MAHOMED 
AKBAR KHAN : It is a doubtful element.
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Thb H onotjbablb Sm PHIROZE 8ETHNA : That is for His Exoellenojr 
the Commander-in-Chiet to say, not for you. Then my Honourable friend Baja 
Qhazanfar Ali Khan questioned the widsom of the change in policy. That is 
again for His Excellency to tell us, if he is willing to, but it is a patent fact that 
for reasons known to Government after the Mutiny, the majority of the soldiers 
were not taken from the provinces from where they were t^en  previously and" 
Punjabis and Sikhs were preferred, so that there was a distinct change o f  
policy. That is what I want to point out.

T he HoiffOTJBABLE R aja GHAZANFAR A U  KHAN: Because they 
were loyal. Is loyalty a crime !

T hb Honourablb Mb . C. D, CHARI (Burma : General): Do you. 
mean to say othe4*s were disloyal ?

T hb Honoijbable Sib PHIROZE SETHNA : Now, Sir,-------
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T h e  H o n o u b a b l e  t h e  PRESIDENT : You have got one minute left. ^

T h e  H o n o u b a b l e  Si b  PHIROZE SETHNA : I just want to quote 
or two more opinions. Sir. What I wanted to say was that the Indian soldier 
has been kept out from the different branches ot the army, which also is a  great 
hairdship.

According to the Peel CoxnmiaBion, the Indian eection of the ennv should be com­
posed of different nationalities and castes ^hich should, as a general rule, be mixed pro* 
mieouously in each regiment ; and Europeans cJone should, as far as possible, be employed 
in the scientific branch of the services **. ,

Again, Lord Elphinstone, Governor of Bombay, said :
** 1 agree with those who think that it is not judicious to train any natives of India 

to the use of guns. They make excellent artillerymen, end th ^  attach great value and 
importance to guns, but these very circumstances make it dangerolis to place them in their

Lord Ellenborough concurred with this view and said:
** It appears to be the concurrent opinion of all men that we shoilld keep the artillery 

wholly in our hands. '
The natives have a genius for casting and working guns, and we should not«flord 

them means of enjoying it ,

T h e  H o n o u b a b l e  t h e  PRESIDENT : Will you please conclude ?

T h e  H o n o u b a b l e  S i b  PHIROZE SETHNA : Yes, Sir.

“ The natives die at their guns. Their practice in this war —namely, the Mutiny—  
** is allowed to have been at least as good as our own **.

I will not take up any more time. I think this is a very reasonable proposat 
which is by no means compulsory, and I trust the Oommander-in-Chief 
will agree to the experiment and try and recruit men from other commumtie«  ̂
also.

T h e  H o n o u b a b l e  Sa b d a b  BUTA SINGH (Punjab: Sikh): Sir, I am sorry 
that I have to oppose the Resolution moved by my friend the Honourable M r. 
Sapru. I share with him the desire that recruitment to the Indian Army 
flhould be open to ali ihe provinces in India. I am at the same time awara



that the Indian Army has been greatly reduced and to keep it effo(H<iye it is 
necessary that recruitment should continue from the miartial classes,  ̂ A 
haz^dous experiment has been made by constituting mixed regiments. Petf 
sonally I feel it will prove a source of weakness, as the unity which animatadr 
memWs of a single community in a regiment is now diffused, and will at a 
tihle of crisis fail to prove its value. In any case I think that the present is 
not the moment to fling wide open the doors of recruitmwit to all classes but 
later it may be possible to have a provincial militia to give training to alî  
classes in the art of soldiering.

T h e H on otjb a b lb  S r i ju t  HERAMBA PROS AD BARUA (Assam: 
Non-Muhammadan) : Sir, I rise to support the Resolution. It was disdosed’ 
by the Honourable the mover of the Resolution that Assam and Beii^al were 
the only two provinces which were not represrated in the Indian Atmy. Mablr 
has been said about Bengal by the Honourable Kumar Nripendra Nariyim 
Sinha and all that I want to say is about my own province of Assam. Sir̂  
the Honourable the mover Inferred to the question of heredity with regoid; 
to the selection of soldiers and he said that the question of her^ity does not 
come in. I do not know whether it does not; I think it does a great deal and' 
one thing I can say and that is that Assaon has got glorious traditions in the 
past with regard to her military prowess. As a matter of fiact, it was the 
Honourable Sir Mahomed Akbar Khan who said that Assam was ck)nqiiered' 
by Bakhtiyar Khilji. I do not know how he can make such a statement: 
It might be a question of opinion or wrong notion but it is not a matter of 
history. All that I can say about A«^m, Sir, is that it remained uno(mqu^rod 
till 1826 when owing to internal dissepsiohs it fell into the hands of the Burineiio 
and it was ceded the Treaty of Yandabu to the British : it was not con* 
quered by the British peopk) even. As a matter of fact, ev^  in the time of 
the Mahabarata, we find Assamese soldiers figuring in the battlâ  of Knrnk  ̂
shetra. The kingdom of Kamarupa and later the kingdom of Assam was all 
along an independent kingdom. Several attacks were made upon it by the 
Moghuls but they wore all gloriously repulsed. The last attack was made 
under the geaer Jship of Mir Jumla at the time of Ejiig Aurangaseb wUoti 
was gloriously ropuls^ by the Assamese soldiers. It is a matter of histo^; 
Sir, and even in the elements of history this fact may be found.

Then, Sir, as I said, the question of heredity does count a great deal, eayd 
aft it does coufit a great deal, I  think that the door should be ojpen to th  ̂
Assamese people also who have got such a glorious martial tradition in the 
past, to joitf the Indian Army.

With these words. Sir, I support the Resolution,

The Hokotjrable Mr. MOHAMMAD YAMIN KHAN (United Ptovinoes : 
Noinitiatcd Non-Official): Sir, I was very glad to hear the very moderate speech 
made by my Honourable friend, Mr. Sapru. He gave a very elaborate and 
detail^ account of how the military is composed at present, and he gave put 
the tji^vinces which have been recruiting a number in the past and as they 
stand in different propirtiona in the present army. It was a pleasure to know 
that this is the sittiation. Here what my Honourable friend wants by his 
Resolution is that the recruitnient should t>e thrown open to all the classes and 
castes and creeds living in India. My Honourable friend, Raja Ghazanfar 
Ali Khan, has given out tlie list of the communities to whom reciruitment is 
thrown open and I think, Sir, it m clear from this ttiat ther6 cure very fid# 
classes that are not allowed to send recruits into the army : it is thrown trprti
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[ Mr. Mohammad Yamin ESian.] 
t6 anybody and everybody that wants to become a soldier. The only difficulty 
that i  have known—and I have been dealing with this matter for many years—
I can assure the Honourable Members that the difficulty is not that the military 
authorities are not allowing the people to come but the real difficulty is that 
Ihe people are not willing to come. It is very difficult to find a recruit for the 
army fi^m among aJl the classes and many of the castes because those people 
find it much more remunerative to go into their professions rather than join 
the army and run the risk of losing their lives. I have heard many tales and 
it will not be out of place to mention one, that a man during the war intended 
to join the army and his mother started weeping. He said : Why are you
weeping ? ”  She said : As soon as you are recruited, you might be sent
to the war and you might be killed So this fellow said ; ** Is it Ukely that I 
will be sent to the war in the near future ? ”  She said ; ** Better go and find 
out And when he was told this was the condition, he said : I will be much
better ofiF at home (An Honourable Member : ** In which province did this 
happen V ) I need nc^ mention the province. If the Honourable Member likes, 
he may take it that it applies to his own province equally well I But it is really 
ttie spirit of the man who wants to join the army that he must be ready 
m the first instance to give his life up in the defence of his coimtry. He must 
sot join the army with an idea that he will make about Rs. 15 or Bs. 16 a 
month. But the whole idea in his action must be that he is going to serve his 
country and he is prepared to lay down his life in its defence w^never he is 
called oat, (An Honourable Member: “ Not pnfy d e^ ce  but attack!’') 
Certainly. Both entail the same risk. I find» Sir̂  that I have got no provin* 
atal bias. I do not come from the Punjab  ̂ therefore nobody can say that 
I am speaking on behalf of the Pmijab simply because I belong to that pro­
vince. If anybody goes into the Punjab he will find that most of the people 
who send recruits to the army are horse-breeders; they are people who take 
delight in tent-pegging, they are people who take part in all kinds of sports, 
who are good shotâ  who have got rifles, whose children from the very beriiming 
of their career purchase rifles and are taught how to ahoot and hit the bulls-eye. 
In the other classes who were not mentioned in the list my Honourable friend 
Baja Ghazanfar Ali Khan gave us, it will be found that hctfdly anybody is 
there who uses even a gun in his whole lifetime. If a man is not accustomed 
to handle a gun, if he is afraid, as the proverb goes, to touch a gun even when 
unloaded because even when unloaded it might go off, it is not right to recruit 
this class of people who are afraid even of handling an unloaded gun. What 
does the army stand for ? Mostly for the defence of the country, and if we 
want our army for the defence of our country we must employ the best people 
whom we have got to defend our country* It should not be the question 
whether they come from the Punjab or whether they come from Assam or 
from Madras. The question is, who can defend India best ? The question is 
of India, not of the provinces. Certainly, Sir, I agree with Raja Ghazanfar 
Ali Khan that the Punjab and the North-West Frontier have both for a long 
time borne a great hardship and their provinces were attacked by outsiders 
eve^ now and then, and that has meant that the population of that part of 
India has had to oppose all the people who invaded this country from time 
to time. Some of these people settied in the Punjab, some travelled lower 
down. Then other conquering races followed and settled in the same way.

Thb H onoubablb R aja GHAZANFAR ALI KHAN: No, Sir, the 
Honourable Member is wrong. Moat of them are Baj puts, who belong to 
Jjidia.
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Thb H onoxjbable Mb. MOHAMMAD YAMIN KHAN: My friend may 
say what he likes, but I am not going to take it as correct. The Punjab people 
consist of people mostly who have l^ n  attacking India from time to time 
even the Rajputs were the people who came up and attacked India some time 
ago, only in remoter times. But all the people are not Bajputs. There are 
the Jats and others. Nobody is an outsider now who is living in India and 
was bom in India, but in former times there was an influx of the people of 
other countries who settled in India. ’ That is why they have been fighting. 
They belong to the fighting class. Mostly the population in the Punjab 
consists of fighting people. If we can find good recruits for the Indian Army 
from the Punjab, we should not grudge it. My friend Mr. Sapru say  ̂ that 
we should approach this question from a patriotic point of view and not a 
provincial point of view. I wholeheartedly agree with him. But he himself 
has proceeded from a provincial point of view. He gave a detailed account of 
how each province is represented by how many, and how other provinces are 
not represented. I was wondering whether he was pleading against himself. 
He was saying that ho does not want to provincialise ; but still, he was pointing 
out that the i^njab should not be the o^y province which should be favoured. 
He even went so far as to say that if Punjabis are willing to send their people 
to the amiy and keep it as a preserve for themselves, then let them pay for it. 
My Honourable friend Mr. Sapru goes so far and yet he says that he is not 
provincial. I wonder what he is ? His whole speech was one of provin­
cialism, and yet he says that he is not provincial in his outlook. I th i^ . Sir, 
the North-West Frontier Province and the Punjab consist of a very brave 
race. The Sikhs and the Punjabi Mussalmans have shown good mottle. They 
have brought great credit to India in the past. They have proved themselves 
worthy of the name of India on many battle-fields outside India. They have 
proved that the Indian soldier is second to none in the world in the battle­
fields of France, Mesopotamia, Palestine, Iraq, China, South Africa and other 
places. To whom was this due ? This credit is due to the present army. 
I would deprecate any word that may be disparaging to our army as it stands 
today. The Indian Army is composed of the b^t material available in this 
country. They have done well, and they have proved themselves worthy of 
the name of this great country. An3rthing in the nature of calling them 
mercenary—I am glad that my friend Mr. Sapru has taken back that word 
“ mercenary ** which he used, because he said that we do not want this mer­
cenary army ; we want a national army. I do not know what he means by a 
national army. Does he mean by a national army that the army shoidd be 
composed of all castes and creeds in proportion to their strength or popallk- 
tion ? Does he mean that the Vaishyas, to whom my Honourable friend 
Rai Bahadur Lala Jagdish Prasad referred, should come in in proporticm !

The H onoueablb R ai Bahadub LALA JAGDISH PRASAD/: I want 
that there should be no bar against them or against any other community.

The H onoubable Mb . MOHAMMAD YAMIN KHAN: I am ve^  glad 
to find that some of my Vaishya friends have started taking to wrestling. I 
am delighted to find, when I get up in the morning in my town, Vaidhyas t^ing 
to wrestling and paUa, It gives me great pleasure to find this, because they 
are making progress at present and they axe a rising people. I do not think, 
Sir, that my friend is serious enough in thinking that an army of soldiers could 
be recruited from the Vaishyas. They make a lot of money in their profession 
of money-lending. I do not think that they would come round and walk 20 
miles a day. Anybody who saw the army manoeuvres in Ddhi will have
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(Hir. Mohi^inmad Taduq jSlhan.]
jreifliMd how mâ oy miles every soldier has to walk in a day. This is not ft job 

pTOple who make a lot o f money out of busineas.

The Hoî otTBABLE THE PRESIDENT: WiU you please conclude yotv 
upeech 1 Ypur time is up.

The Hokottrable Me, M0HAM;MAD VAMIN IPIAN : Nobody joins 
tte $nny for the sake of a few rupees.

The Honottbable Mb . HOSSAIN IMAM : Then why insist on it 1

 ̂The Hoî otJRABLE Mr . MOHAMMAD YAMIN KHAN : I am not insisting 
on it. I make no money, and nobody else makes money. I insist on what my 
]j)rimary motive is that my country should be properly defended. My country­
men, the soldiers throughout India  ̂must bring the same nam  ̂to our county 
as any soldiers of any other country would bring. Sir, I think it will be doing 
a great injustice to tne present army if any words are used against them in this 
manner as have beeoi used, and I would ask Honourable Members who may 
follow me not to speak any word disparaging to the army by calling them 
mercenaries or any such catchword.

Sir, I pppose the Resolution.

His Exobllbncy t h e  COMMANDER*m-CHIEF : Mr. President, may I, 
before I begin my speech answering the debate today, correct one or two 
rather loose statements that liave b W  made duri^ the debate ? The word 
"m^rceijaaryhas been corrected already and 1.should like to empliasise that 
uprtection. The word * ' mercenary ”  with regard to an army means a hir^ 

from another coun:try, which comes to fight for a country which it does
, b^k«^g to itj^ Therefore, it is very imjust and wrong to all̂ ud̂  to 

l^ ja b is  qr north countrymen, who happen to get a larger proportioii of 
t h ^  jjnea into the a ^ y  in that way,

, T n  Hokouba3 LE Mb. P. C, D. CHARI; Will the term apply to the 
Q î ĵ^kharegi^pnts 1 '

BUs ExpanjBiNcy tbe COMMANDER-in.CHIEF : Yes, the Gudkhas ai» 
distinQtly mercenary. The Honourable Sir Ptooze Sethna said that my Army 
43ec®̂ tary promised in another place that I would make an important statem^llt 
aboiit what was talking about. My Army Secret^  said very c l^ ly  that 
the statement he referred to was the question of the enlistment of Sayyids, 
which is coimng on tomprrow. He also read out extracts from the opinions of 
certain Cbnmanders-in-Chief who used to command this troops in Bombay 
and Madras. He omitted to mention the fact that Lord Kitchener, whom 
nobody could call a stupid man or a man who did not have the good of the 
country at heart was the very man who did most towaixis removing the troops 
;£ro^ t^pse southern provinces, doing away with a largeamount of enlistment 
tbeffe and bciitging them up north.

NdWi Sir, I should like no one to think that 1 do not approach this Motiotx 
ajid tiy to-answer it without feding very considerable sympathy towards it. 
Nobody can say that the wish that every man in a country should be liable to 
serve ^ t  eotuotry if the necessity arose is not an absomteiy imanswerable 
Bfrgument. It is absolutely unanswerable. But that does not mean that 
people who Jiave to do with the forming oi the best aosny they oâ n get at tlie
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moment should be able to fulfil those a^irations. You might just as well say 
that when I was at one time responsible for the recruiting of the army in 
England if I took a man from Leicester who was fit in every way, I should 
therefore tjike a ̂ ân from Manchester who was not fit. The argument does not 
hold.

It is quite qlear that India would not stand for what we call conscription 
4 p ^ or, to use a much better expression, compulsory service. Nor 

* ‘ indeed dpes it want it. I am given to understand that men 
of a military a^e in India total something like 120 millions, and our require­
ments ŝ t present under the reduced scale of military preparation which 
we h&ve now adopted are about 120,000. That means that one man out of 
every thousaad in India is required for military purposes, and, in spite of 
what Honourable Members opposite, and I am sorry to say a considerable 
number of Honourable Members on my side of the House have always said, 
that the army is much too big, I think you must admit that that is a 
very minute fraction of the population. And how on earth we are to 
choose one man in a thousand from all over India entirely defeats my 
comprehension ? If India was a country like England or Germany or 
France, where the inhabitants are all of one race and practically of one 
religion, where their physical development is very similar one to the other 
from one exwl of the eountry to the other, it would be a different thing. But 
I think we must admit that India does not resemble that sort of situation at all. 
In fact it is ej^actly tlie contrary, and I think you will admit. Sir, that the 
imagittation almost boggles at th(i task of fitting together such a jigsaw puzzle 
as an attempt to recruit people from all over a Continent like India for the 
army and make it into a homogeneous working proposition would be.

This Motion to which I am replyij^g today can almost be described as a 
hardy annual, and I feeLthe mover will say t ^ t  it is a hardy annual because 
of the immense importance which he and his friends attach to it. And that is 
a very fair argument for him to i^e. But I would reply to him that no amoimt 
of assertion on his part ttat such ̂  thing is desirable can get over the hard facts 
of the almost impossiMe adipiiustrative difficulties of carrying out such a 
proposition. I f I were to i>eply to the exact words in which this Resolution 
is moved, that is to say thjat recruitment should be thrown open to all castes, 
oroeds and oksses, I  could reply as aopther speaker did t}iat to all intents 
and purposes we do ralist aU creeds and classes. We naturally cannot enlist 
aJl oa«tes, because they ar& num bed I believê  by hundreds. A great many 
figures were quoted by the mover and other speakers to show, as far as I could 
audoe out, tlmt veoruitment was fiJmost entirely confined to the Punjab, and 
1 think 1 siMr through that a •uggestiou that thei^ were rather too many 
Muslims ?The H o n o u b a b ls  Mb. P. N. SAPRU : No one has made any suggestion 
like that. Certainly not I.

His ExoBLiiSiijO!? tux. QCMVJMANDEB în.CHIEF : Very well, I standi 
eorroeted. Perhaps the only figures X might quote are in regard to the pro­
portion of creeds. There are roughly ̂ 8,632 Muslims, or 36 per cent, in the 
anny. There arê  roughly SŜ aGl Hindus, including Gurkhas, or roughly 4S 
per cent, of the army ; and there cwre 16 per cent, of Sikhs. Certainly among 
these 1 admit those we recruit from the north predominate, but we naturally 
do not and cannot enlist people whom we consider are either no use or of small 
▼alue, and I wiould ask the Honourable mover and the House, why should we ? 
flonoorable^Membeps are always grumbling;at me because they say the cost of 
defence is too. muob in thie.eouniry ̂ Suppose 1 qame to them and said, ̂ ' Very
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[Hib Excellency the Commander-in*Chief.]
well, it is too much and I will economise by buying inferior material  ̂inferior 
guns and propellants, inferior motor cars and so on’\ Would they say, “  Go 
on *’ ? No, they would say to me, “  No, you must not do anything of the sort 
And it I am not to buy inferior weapons and equipment, why should I then 
enlist in the army inferior material, men who have to handle the expensive 
modem equipment which we have to buy. That seems to me a poor argument. 
I am a little bit afraid, and indeed the Honourable mover I think admitted it 
in so many words, that there is a political reason behind his Motion. Can it 
be that the Honourable gentlemen who agree with the mover are thinking that 
when they get a larger measure of self-government in this country and are 
approaching full responsibility, an army recruited largely from a few classes and 
largely from one part of India may be politically awkward? Does it not really 
mean, Sir, that the Honourable mover and some of his friends have an uneasy 
feeUng in their minds that they cannot depend on that army to be loyal to India 
and think that that ârmy may become a political force ? When I made 
a speech at the opening of your new Indian Sandhurst at Dehra Dun, I said 
to the cadets who were just entering upon their military life—T do not 
remember the exact words, but I said something like this: “ I do wish to assure 
you that if you allow politics to enter into your lives in future you will fail 
I said that politics can have no place in an army whatever, and that the 
moment a nation thinks or has cause to believe that politics have entered into 
the army it pays for, from that moment it must lose trust in that army and 
it is no longer worth the money paid for it. I f  that is the sort of thing you 
have at the back of your minds, this country would rapidly sink to the level of 
the Central American Republics or of Spain, Where every general has a political 
backing and there is a series of revolutions one after the other. I will go so 
far as to say that if you think that in the future you could not trufit your army 
to be absolutely loyal to India as India and absolutely loyal to the central 
Government in power, you may as well abandon the farce of seeking a further 
measure of self-government, for a farce it must be unless you can absolutely 
depend upon your army to be loyal. If, on the contrary, Sir, Indian politic 
cians are sincere in a desire for efficiency in the army and that that army 
should be an instrument which they can depend on, I can see no other way to 
get that result than the one which we have adopted and are adopting now, 
and that is to get in every way the best value for money. I leave it at that. 
That is my main argument. I will say nothing of the almost hoj)eless practical 
difficulties and adpainistrative difficulties of trying to weld small packets of 
men from all over India from different races, castes and creeds, into a homo­
geneous whole that will be a live army and will fight and live together as an 
army should do and not be a mere collection of men. I must oppose the 
Motion.

The H o n o u b a b lb  Mb. P. N. SAPRU: Sir, the Honourable Sir 
Mahomed Akbar Khan, Raja Ghazanfeu- Ali Khan, Nawab Sir Mohammad 
Hayat Khan Noon and Sarditr Btita Singh have all spoken as represwitatives 
of the vested interests in the Punjab who have benefited by the present policy 
and paturally they are anxious that the jwesent system of recruitment ^ould 
continue. It was n o t  t o  be expected that they would agree to suicide and 
I am not therefore disposed to quarrel with them for their hesitation or inability 
to support this Resolution. If we examine their argumoits, they really come 
to npthing. If you examine the position historically, you will find that before 
1859, the basis of re cru itm e n t  in this cotmtry was much wider. You had the 
Bengal army, you had the Madras exmj and you had Bombay army and in
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these armies you had representatives of these provinces. Now, Sir> these 
armies were very efficient armies and I can quote the opinions of a numner of 
military authorities and Governors as regards these armies. For example 
Sir Richard Temple in 1878 giving evidence before the Eden Commission 
said :

** In India under Brituh rule, the former martial tendencies of the native population 
^adually become lessened till they almost disappeared and this circumstance is consi* 
dered to be one of the safeguards of our rule
His Excellency the Commander-in-Chief was pleased to observe that perhaps 
one of the objects of this Resolution is political. I did not disguise that 
object myself in my first speech. I said that the future of Indian self-govern­
ment cannot be safe if we have a military autocracy in the north controlling 
our army. But is the present army policy not dictated by political considera­
tions, although of a different character ? Has the policy that has been pursued 
since 1859 not been dictated by political considerations ? Sir, speaking of 
the Bengal army. Lord Bllenborough said:

“  It is distressing to think that we must abandon the hope of ever seeing a native 
army composed like that we have lost. It was an army which under a generS it loved 
and trusted would have marched victorious to the Dardanelles **.
Why were these armies given up ? For the obvious reason that after the 
Mutiny you felt you could not trust them and it is that reason which has 
dictated your army policy since that date. Therefore we are not wrong in 
aajdng that there is really not much substance in the argument that it is con­
siderations of efficiency which influence the army policy today. His Excellency 
was pleased to observe that there are certain administrative difficulties. I 
do not understand those administrative difficulties. His Excellency was not 
pleased to explain to us what those difficulties are. You have recruiting officers 
m the Punjab and in certain other areas in which you recniit. Where is the 
difficulty in havmg recruiting officers in certain centres in Bengal, where is 
the difficulty in having recruiting officers in certain centres in Bihar, where is 
the difficulty in having recruiting officers in certain centres in Assam, provinces 
which are not contributing a single soldier to the Indian Army ? If you want 
to multiply difficulties, you can multiply them. The difficulties that we have 
to contend with are great in all conscience and we have not been helped to 
overcome those difficulties. Therefore, Sir, I feel that I must press this Reso­
lution to a division. Sir, the Hcmourable Mr. Yamin Khan accused me of 
provincialism. I am an Indian nationalist who wants freedom for his country 
and I would make any sacrifice for that purpose, but I do not see that there 
is any provincialism in asking that the basis of recruitment should be wider 
than it is. Is my Honourable friend not a communalist when he asks for 
communal privileges for himself, and yet he would say he is a nationalist and 
he would repudiate the insinuation or suggestion that he was a communalist. 
His Excellency said that some of us had raised some objection to the present 
proportions in the present army—Hindu-Muslim proportions in the present 
army. So far as I am concern^, I never said anything of that kind. To me 
it is immaterial, absolutely immaterial, whether it is composed of Hindus 
or composed of Mussalmans, because I do not think in Hindu and Muslim 
terms. I only think in Indian terms. To mp India is everything; the com­
munities are nothing.

With these words. Sir, I would press my Resolution to a division.
T he H onoubablb the  PRESIDENT : Resolution moved :

•• Thkt this Council reoommenda to the Governor General in Council that recruitment 
to the Indian Army should not be confined as at present to certain classes only, but ihonld 
be thrown open to all caates, ereeda and oUssea **.
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(Mr.

** That this Resolution be adopted **.

Q u estion  i s :

Th^ Cotmoil divided:
AYES^18.

Banerjee, The Honourable Mr. Jagadish 
Chandra.

Askuran, 'Phe Honourable Mr. ShantidaP.
Barnai The Honourable Sri|ut H^ramba 

ViW9^
C&ari, The Honourable Mr. P. C* D.
Cfeetiy, The Honourable Diwan Bahadur 

Narayanaswarai.
Devadoaa, The Honoiirable Sit David.
Ohosh Maulik, The Honourable Mr, 

Saiyendra ('handra.
Habibullah of Dacca, The Honourable 

Nawab lOiWaJa.
Hossain Imam, The Honourable Mr.
•lagdish Prasadt llie  Honourable Hai Hftha* 

dur Lala.

Khapflirde> The Honourable ln&r. 0 . 8. 
Monou  ̂The Honourable l>i<̂ an Bahadur 

Sir Rainunni.
Kaidu, The Honotintble Mr. Y .

l̂ Qganaarakalu.
Pandit, The Honourable Sardar Bhri 

•Tagannath Maharai.
Ram Sarah Dai, The Honourable }?a.

Bahadur Lala. *
Sapru, The Honourable Mr, P. N. 
Sethna, The Honourable Sir Phiroee.
Sinha, The Honourable Kumar Nripondra 

Narayan.

NOBak-26.
Akbar Ehan» The Honourable Li^utonant- 

Colonel Nawab Sir Mahomed.
Buta Sii^hf The Honourable Sardar. 
Charanjit Singh, The Honourable Kaja« 
Choksy, The Honourable Khan Bahadur 

Dr. Sir Nasarvanji.
Co^fuander-in‘Chief, His E»cellon< y the. 
Gl^izanfar Ali Khan, The Honourable liaja. 
Ohoaal, TheHonoutableMr. Jyotsnanath. 
Gladstone, The Honourable Mr. S. D.
Qlftss, The Honourable Mr. J. B.
Hafeez, The Honourable Khan I3ahadur 

8yed Abdul.
Hallett, The Honourable Mr. M. G. 
Johnson, The Honourable Mr. J. N. G. 
Kameshwar Singh of Darbhanga, 

Honourable Maharajadhiraja 2̂ 'iri. 
MitchelU The Honoimiblo M .̂ D. G.

The Motion was negatived.

Muhainimad H tl^tn , The Honourable Khafl 
Bahadur Mian Aii liaksh.

Noon* Tho Honourable Na^ eb Malik Sir 
MohiirDniad Ha3'a  ̂ Khan*

Phihip, The Honournblo Mt. C. L. 
l^ay o< Dihajput', The B^nobmM© ̂ h a ta ja  

Jagadish hai^.
KusseU, The Hottoum Me Sir Guthrie. 
Spence, The Hpnouralle Mr. G- H/ 
^prawson, Tlie Hx)ii6uratle Mnjor General 

C. A. ■ ■ • • • '
StewmrtrThe Hon^umUeMr. F. W. 
Stewart^ The Honout«ble Mt** Ti A<* 
Tcdienis, The ^oupurable Mr< P. C. 
tJ'gra, The HonouihabW l^ai .^ahib PandH 

Goltaran Natti.
YamiA Kfaan, llift HonmitlcMe Mr. MOWmt- 

jQAa«U „

RESOIAJTION BE ESTABlIsHMBNT OF A MlNlS'TRy 01* 
COMMUNICATTOWS.

T he H okottrable R a i BAHAinm L ala  RAM 8ARAK DAS (Punjab : 
Nctti-Muhammidan): Sir, I rise to move the Resolution which stands in my 
name and which runs as follows : .

This CoiHioil recotftmends to the Governor General in Council' to establish as soon as 
possible a ministry of communications by including all functionii r^Jittlng to transport 
and posts and Telegraphs within the portfolio of a single member of the Ooi^^mor 
General’ s ®weutive Council

Sir, I apjproached you yesterday about making a slight amendjomt in 
my lUtflointioiil, SotWitutfag tEe Words as soon ae poBsible for <4e wopd 
“  forthwith ” , and I hope there will be so ohjecti«n to thk;



T h e  H o n o u r a b l e  M b . D. G. MITCHELL: I have no objeotioa, Sir.

T h e  H o n o u b a b l b  t h e  PRESIDENT : T hen I will allow  the substi* 
tu tion .

T h e  H o n o u r a b l e  R a ja  GHAZANPAR ALI KHAN (West Punjab: 
Muhammadan); Sir, we have amendments on the Resolution and would 
request you, before allowing the Honourable Member to amend his Resolution, 
to give us permission to move our amendments.

T h e  H o n o u r a b l e  t h e  PRESIDENT: Both your amendments are 
for the omission of the word foilihwith ” , and that purpose is served by the 
substitution of the words “ as soon as possible ” for it.

T h e  H o n o u r a b l e  K h a n  B a h a d u r  S y e d  ABDUL HAFEEZ (East 
Becigal; Muhammadan): Had wo known you would allow the substitution, 
we would have objected to that too.

T h e  H o n o u r a b l e  t h e  PRESIDENT: It is in the power of the Chair 
to allow any amendment or alteration and I have allowed it.

T h e  H o n o u r a b l e  R a i  B a h a d u r  L a l a  RAM SARAN DAS : Sir, I need 
not take up much time of the OounoilDver my Resolution as I understand 
from the reply that was given to my question in this House the other day by 
the Honourable Mr. Mitchell,

“  that Govomment have accepted the Drinciple that there should be a portfolio of 
oommunieations in the Gk>vemor CTeneral’B Executive Council, though the question whtn 
effect should bo given to it is still under conBideration

The other day, Sir, the Honourable the Finance Member, while speaking 
on this question in the other House, observed that Government agree to the 
formation of this ministry of oommunioations and that the ministry will be 
brought into existence some time before the end of this calendar year. Sir, 
this question was started in 1897, and the Honourable Sir George Schuster, 
while making a statement in the other House, on the 8th March, 1984, quoted 
the following extract from a letter which the Department of Industries and 
Labour addressed to various provincial Governments :

** It appears to the Government of India that it ia most desirable both at the centre 
and in the provinces to have all subjects dealing with transport and communications 
plaoed under the oontrol of one member of Government. Not only would this arrange^ 
ment facilitate the formation and deUberations of the Central Transport Advisory Council 
but it would make for a more coherent policy of control and development. It is the 
intention of the Government of India to investigate the possibility of sucn a redistribution 
of subjects among the portfolios of the members of the Government of India as soon as a 
convenient opportunitv presents itself and they would strongly commend a Bimilar in­
vestigation to the local Government and the adoption of the proposal as far as circum« 
stances and the constitutional position permit **.

Sir, this request has been made by the various Chaml)ors of Commerce 
and by various other public institutions. Even, Sir, the Rail-Road Conferencê  
which met in 1933 passed a Resolution to this effect:

“ This Conference considers that suitable machinejy should be established at the 
centre and in the provinces to ensure adequate co-ordination between road and rail 
transport and their future development ” ,
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[Bai Bahadur Lala Ram Saran Das.]
Sir, aB the Honourable the Finance Member has practically agreed to the 

principle underlying my Resolution, I hope the Honourable Secretary, Mr. 
Mitchell, will accept my Resolution. I need not at this late hour dwell upon 
the merits of my case as the Government being convinced of its necessity 
has accepted the principle underlying my Resolution and has made a promi^ 
to establish a ministry before the end of the year. With these words, I com­
mend my Resolution for the favourable consideration of the House. The time 
is now opportune and the sooner the thing is done the better.

Thb HoKOxmABLE THE PRESIDENT: Honourable Mr. Padshah, you 
have given notice of an amendment by which you want to substitute the 
words “  at a suitable opportunity but there is no difference between the 
words which you propose to put in and “  as soon as possible There is no 
difference. That is a distinction without a difference, to my mind. I presume 
you will not press your amendment ?
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T he HoNouBABiiB Saiyed  MOHAMED PADSHAH Sahib Bahadub 
(Madras : Muhammadan): I will not press it, Sir.

The H onourable Mb . D. G. lilTCHELL (Industries and Labour Sec­
retary) : Sir, I would open my remarks by giving a solemn warning to my 
Honourable friend Rai Bahadur Lala Jagdish Prasad and I would ask him 
to brace himself to receive a shock. I am prepared to accept this Resolution 
in spite of my Honourable friend's remarlu regarding my lack of sympathy 
and invariable rejection of the recommendations ot the House.

The H onoubable R aI Bahadttb Lala  JAGDISH PRASAD (Unit^ 
Provinces Northern : Non-Muhammadan): Such examples are very rare, 
Sir.

The H onoubable Mb . D. G. MITCJHELL : This, I think is the third 
occasion on which I have done so myself in this very House. As the Honour* 
able mover has pointed out, the principle underlying this Resolution has been 
accepted several times in the last year by Government. 1 need not repeat 
again the substance of those various acceptances. But I would refer to the 
statement made the other day in another place by the Honourable the Finanee 
Member and will give you his exact words. He said :

*' But the principle 1b there and Government have aoo^ted i t ; and we hope, more­
over, that it may be possible to put the new arrangements into operation before the end 
o f the current c^endar year

With that short explanation of Government’s idea of the term 
as possible ”  I accept the Honourable Member’s Resolution.

T he  H onoubable  Mb . HOSSAIN IMAM (Bihar and Orissa: Muham­
madan) : Can we have an assurance, Sir, that the portfolioj will be trans­
ferred to an Indian Member }



The H onoitbablb Mb . D. Q. M ltC H E U i: That is a matter entirely in 
Hitt ExceHemtcŷ B prerogative.

Thb H onoubabud B aja 6HAZANFAB ALI KHAN : Sir, the object 
in sending the amendment
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The Honoubabls the PRESIDENT : You need not refer to that amend­
ment. I have already given my ruling on the subject, and it is inopportune 
for you to speak any further on that ruling at this stage.

Thb H onoueable R aja GHAZANFAR A U  KHAN: I accept your 
ruling, Sir. 1 would only submit this much that the question of allotment of 
portfolios is entirely in the hands of the Governor General and I do not think 
that we can interfere in the matter. But as the Honourable the Leader of 
the Opposition, by moving this Resolution, has given us an opportunity to say 
something about it, and the Government have rightly accepted this proposi­
tion, I would like to make just one observation. Sir Joseph Bhore was the 
first Indian who was put in charge of Railways which is a very important i)ort- 
folio. Everbody admits that he has discharged his duties with great credit 
and has won the admiration of every section of the House, both in the Council 
of State and in the Legislative Assembly. It is understood that the gentle­
man who has been appointed in his place is also an Indian. I hope that 
whatever arrangements Government might make with regard to the transfers 
of portfolios, they will please see that this important portfolio of Railways 
remains in charge of an Indian Member.

T he H onoueable the PRESIDENT : Resolution moved:

** This Ck>imoil recommendB to the Qovemor General in Ck>unoil to establish as soon aJ 
possible a ministry of oommunioations by including all functions relating to transport 
and posts and telegraphs within the portfolio of a single member of the Qovemor 
General*8 Executive Council

The Question is :

That this Resolution be adopted.**

The Motion was adopted. *

RESOLUTION RE DAMAGE CAUSED BY THE SALT RANGE AND 
KHEWRA SALT MINES TO CULTURABLE LANDS.

The H onoubable the PRESIDENT: Honourable Raja Ghasanfar 
Ali Khan, I will allow you to move your Resolution in order that you may not 
lose your priority, but the discussion will take place on the next non-official 
day.



Th> H o h o v s a b u  B a j a  QHAZAKFAB ALI KHAN (West Punjab ; 
Muhammadan): Humk you, Sir. The Resolution which stan^ in my nam» 
runs thus:

“ This Counoil recommonde to the Governor General in Council to i^ppoint a com­
mittee to ihquice how muoh damage hail been caused by the Salt Ranfie in general cmd by 
the Khewra mines in particular to neighbouring lande and villages in Aelum  and Shahpore 
districts and to report what compensation should be granted to EcmindeTs and cultiva­
tors who have sufiered on this account and what stepp should be taken to stop further 
damage to cultivable lands and villages
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The Council then adjourned till Eleven ot the Clock on Thursday, the- 
14th March, 1936.




